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COUNCIL OF STATE. 
Fritlag, 9th Marek, 1928. 

The Council met in the Council Chamber of the Council House at Eleven 
of the Clock, the Honour&ble the President in the Chair. 

GENERAL DISCUSSION OF THE BUDGET-PART II. 

TKJ: HONOl1JUBLB TBE PRESIDENT: The Council will proceed to the 
general discuBBion of the Budget (Part II). 

THE HONOURABLE SRIJUT LOKENATH MUKHERJEE (West Beugal : 
, Non-Muhammadan): Sir, the Honourable the Finance Member has been 

congratulated 80 much and 80 many times in the other place that it is not; 
necessary for me to add to the volume of the praise bestowed on him. On 
an occasion like this it used to be the fashion to review the general administra-
tion of the country in all its aspects. But time being 80 short it is hardly 
worth while attempting such a huge task, and I therefore, Sir, propose to offer 
a few remarks on what impressions or depressions have been created in my 
mind with reference to the Budget of this year. 

Sir, great' hopes were raised in the country that the trident of Lord 
Inchcape would mutilate the demon of military expenditure and prune out 
the fungus growth of civil expenditure, thereby bringing the financial position 
of India to a healthy level. It must, however, be plainly stated that the hopes 
have received a rude shock and the rock of military expenditure has proved 
too adamantine and too hard to have been sufficiently impressed even by the 
sharp axe of Lord Inchcape and the firm grasp of a renowned financial expert 
in the person of our Finance Member, and also by the pious wish of His Ex. 
cellency the Commander-in-Chief. 

Sir, what do we find in reading the Report of the Inchcape Committee r 
That since the year 1913-14 the expenses of manning the various establishments. 
have gone up over 100 per cent., in almost every department of the State. H 
we look, Sir, at the military expenditure we find that there the expenses have 
gone up by more than 100 per cent. In the General Administration it is also 
about 100 per cent., 80 also in the Civil Administrative departments. Even 
as regards the Ecclesiastical Department the expenditure has gone up by 76 
per cent. From all these one would naturally conclude that the Budget 
maintains the principle with which everyone is familiar, the principle of the 
British character of the administration. Sir, it is a beautiful British Budget. 
Whatever aspect of it you may turn to, you will see writ large " British Effi-
ciency, British Character, England's Good and England's Prosperity." Sir~ 
I do not say that the Honourable the Finance Member has ignored India's 
prosperity. What I say is that India's prosperity must always come through 
the English channel. Then, Sir, coming to the character of the Budget, I can 
only say that it is a. Budget of a country which is under military occupation, 
and of which His Excellency the Commander-in-Chief is the Military Governor, 
who is ready with a document levying taxation on the country which he 
occupies. Sir, when I say all this I mean no disrespect to His Excellency the-
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[Srijut Lokenath Mukherjee.) 
Army Member, for whom personally I have the highest regard. Sir, we have 
learnt from our great leader, Mahatma Gandhi, to distinguish between 0. man 
who may be himseH an angelic character and a system which he supports which 
may be Satanic; so here also, Sir, we have two angelic characters in the persons 
of the Honourable the Finance Member and His Excellency the Commander· 
in.Chief, both standing up for a Satanic system in which the military expendi. 
ture is ostensibly 55 crores. Sir, this 55 crores is again not the oorrect repre· 
sentation of the toW military burden on India, inasmuch as the amount paid 
by way of interest on unproduotive debt, mostly incurred: for wasteful military 
-expenditure, as well as the amount representing the loss on the so-called strate· 
gic railways ought also to he really shown under the military budget, before 
the latter oan be said to give a. true picture of the real burden of defence on 
India. Sir, if we add all these, the actual military expenditure, both open and 
conoealed, we find is not 55 orores of rupees but at least 62 crores of rupees, 
and that out of a revenue of 132 orores. Sir, His Excellency the Army 
Member, as also the Honourable the Finance Member, ha.ve said that this 
system ~s to go on. Sir, I was surprised when I found in his budget speech the 
Honourable the Finanoe M-ember unblushingly stating that: 

.. The Government have given very special consideration to the matter (oj milil4ry 
8Zp6R8e8). during the current year and we have come to the conclusion that the figure 
proposed for next year cannot be reduced jf India ill to make a reasonable proviaion for 
her defence in modem conditions." 

Sir, His Excellency the Commander·in·Chief will say,-" This system is to 
°go on." Sir, I will add, it will go on in spite of the pronouncements of 10,000 
Brussels Conferences and all other conferences and comm'ittees in the world 
rleclaring that. the military expenditure of a country should noj; exceed 20 per 
cent. of the revenue. To my mind, Sir, this is a challenge and !l-n ultimate 
warning to the people of this country, to the one·fifth of the human race as a 
whole, that you should forget ",bout the recommendations of the Retrenchment 
Committee, not to speak of the Brussels Conference, fOr bringing down 0 the 
omilitary expenditure to 50 crores. Again, if this is Sir Basil's Ill.8t word on 
this most vexatious topic, the Indian tax.payer will have little to thank him 
jor. Sir, the reductions made in the military expenditure in 1921.22 
can scarcely be calle.d " big" in any real sense of the term. The Finance Member 
cannot but be aware of this fact. He is also surely aware that the overheavy 
°standard prescribed by the Inchoape Committee has yet to be reached, and that 
the value of the rupee has been artificially enhanced by his own creations, and 
that, therefore, the 55 orores of rupet's to.day ",re equivalent to over 62 crores 
in the year when the said ('..ommittee reported. Sir, all these are possible in 
a country which, as I have said, is under military occupation. And, Sir, this 
military government of this country injures the country in three distinct ways . 
.. It subject.s the tax.payer to enormous bleeding; secondly, it emasoulates 
us and makes us unfit and then providea a plausible justification for the plea 
oof the bureaucracy for delaying the advent of Swaraj." 

Sir, it has been said that for the purpose of maintaining a defence which 
is necessary for our count.ry 55 crores of rupees are essential. I submit, Sir, 
,that it. is still possible to reduce the expenditure under this head. Sir, if a 
portion, and a substantial portion, of the British. troop!! is done away with and 
if you do so you will at once roduce the military expenditure by 6 or 7 crores. 
I ask why do you want the British. troops at all i Why not do awa.y with the 
,British troopa. and if you do not WAnt to reduoe the toW number of troops. 
you can make up the reduction by increasing the number of the Indian troops! 
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Sir, if this ill even done it will eftect a. ~e&t sa.ving and yet maintain the 
·neoessa.ry strength of the combatant forces. 

Sir, Indianisa.tion of the Army is urgently called for on two grounds. 
Ii'ill8tly. for the purpose of national defence, and secondly, for the purpose of 
na.tiona.l economy. On the financial side India.nisation of the Army will reduce 
the expenditure on the military octopus by one-third,. for Indian officers and 
lndianeoldiel'll would consider themselves pa.asing rich on half the pay required 

. by British oftice1'8aod British soldiers. Indianisa.tion would further reduce 
the vast army of unemployed both in the middle and working classes. But, 
Sir, all thesea.re crying in the wilderness. We know, Sir, that this is not to 
be because we also know that the Army in India. is kept not for defending India. 
&lone but for defending the whole of the British Empire. And, Sir, this 
policy is fully manifested when we find that India has been used lIB a pawn by 
-Great Brita.in in her Imperial designs upon China, Afghanistan, Persia, Meso-
potamia and Egypt- making Indian.'J hated by Asiatics and Afrioans, and 
robbing Indians of self-respect by incriminating them and their country, by 
using the Indian Army in these attacks upon the liberty a.nd independence of 
iOther countries. Then, Sir, that the Army in India is an Imperial Army has 
'been admitted by many a great authority and it will not be out of place if I 
-quote a few of them and very briefly. Sir George White, once the Commander-
in-Chief in India., said: 
'. .. We maintain that the Indian Army does supply a great addition of military power 
to I!:ngland, that a part of t·he British Army is trained at the expense of India and that 
the whole of the IIIen pa8sed into the reserve have been mainte.ined out of the revenues 
-of India." 
The next grea.t authority is Sir Edmond Ellis, Member in charge of the Army 
Departme~t during the Viceroyalty of Lord Curzon, who said : 

" It is I think undoubted that the Indian Army in future must be a main factor in 
maint.aining the balanl'e of power in Asia. It is impossible to regard it any longer as a 
looal militia for purely loeal defence and maintaining order." 

Lastly, Sir, I shall quote no ;less an authority than the ex-Prime Millister 
-of England, at present the Leader of His Majesty's Opposition in the House of 
Commons-Mr. Ramaay MacDonald. And this is what he sa.ys: 

.. A large part of the Army in India, certainly one.half, is an Imperial Army, whioh we 
require for other than purely. Indian purpoaes. and its cost therefore should be ·met from 
Imperial and not Indian funds." 

The same authority says elsewhere that: 
.. Nine·tenths of the charge of the Army in India is an Impel'ial "harge. Canada, 

South Africa and Australia should bear it a8 much aR India. It if! a pic(.'e of the most 
bitter cynieiRm to find the Imperial doors of the British colonies shut in the faces of these 
poor Indian people who bear such an inordinate share of the !!ost of Imperial maintenance 
Ilnd at whose expense these dominions are prote(·ted from the fear of war." 

Sir, if you will permit me, I will give another quotation and will give you 
the name of the author. The name of the author ill no less than the Govern-
ment of India themselves. The Government of India. in the year 1896-97 
spoke with great frankness in the quotation that I am going to read : 

.. Millions of money have been spent on increasing the Army in India. on armaments 
and fortifications to provide for the ¥urity of India, not against domestic enemies or 
to prevent inc\ll'I!ions of warlike people of adjoining countries, but to maintain the supre-
macy of British power in the East. The scope of these great and costly measures reaches 
far beyond Indian limits and the policy which dil'tates them is an Imperial policy. We 
claim, therefore, that in the maintenance of the British forces in this country just and even 
liberal views should be taken of the charges which should legitimately be made asainst 
Indian revenue." 

A2 
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[Srijut Lokenath Mukherjee] 
Sir, this is what the Government of India once thought, and it was 8. very 

different cry from the one that we have heard yesterday in the other plaoe 
from His Excellency the Army Member. Sir, not a single word has been said 
about that policy, that Imperial policy, which governs the maintenance of 
the British Army in India. That is the main eaUBe, that is the real 1'e8IIOIl. 
Why don't you be honest with youreelves and honest with this country and 
say frankly and definitely that you are maintaining the British soldiery in 
India, not because you want to safeguard the interests of India, but becauae 
you want to safeguard the interests of the British Empire in the East 1 Th&t~ 
Sir, being the sole reason, it is no good coming here and trying to rake up reasons 
which are no reasons at all, and give us excuses which are but prevaricating, 
and say that India is not a nation a.nd suoh other thingB and that therefore the-
Indian Army shall not be nationalised. Therefore, Sir, it is really idle to say 
that it is impossible to curtail the military expendit\lre. Why don't you be 
frank and boldly admit that you will pursue, as long as you can, the present;. 
military policy, if not for any other reason, at least out of your craven fear 
lest India fought her war of independence and turned the British, bag and 
baggage, out of India 1 Sir, India is now united in her demand for a national 
army and self-government, and the question I have to put to British Imperial. 
ists is : co Are you not the greatest moral cowards in the world in obetrooting 
the Indianisation of the military and civil services and of the Government of 
India! " 

One word more, Sir, and I have done with this part of the Budget. Sir. 
in a.ll independent countries or in countries having even dominion status most 
of the amount spent in military expenditure remains within the country_ 
Everything required for the Army is ma.nufactured in those countries and very 
few are imported from outside, a.nd therefore whatever amount those Govern-
ments spend on their military most.ly goes to increase the national dividend 
of those countries. But what is the case with poor India' Here everything 
required for the Army is imported from England and very few are manufao. 
tured.1tere, and therefore the exorbita.nt sum which is being yearly spent for 
~'. military defence goes to increase the national dividend not of India. 
hut of Engla.nd-the country of our self-appointed trustees. It has been 
truly said co Justice does not seem to enter into the question, so low has England 
sunk in Imperial obsession." 

Now, Sir, I shall come to consider the question of another heading of 
expenditure, tiz., the General Administration. Sir, it is a topheavy admi. 
nistration. I think there is no other country in the world where the disparity 
between the highest pay of a civil serva.nt and the minimum pay of an adult 
is so muoh as is found in India. This, Sir, is only possible under India's pre-
sent constitution, a constitution which was pitchforked. on to India without 
the sanction of India's leaders, as a colOSS&I hoax. The Indian Legislature, 
which is made to resemble the Parliament of Engla.nd, does not possess an 
iota of the power of the Mother of Parliaments. Sir, it has been truly said 
that: • 

.. The Tsar of all the Russias behaved more honestly and honourably in yielding more 
power to the first Duma than the British Government did in creating a make-believe 
Parliament in Delhi." 

Next I oome to the question of the Indianisation of the Imperial Services 
which the India.n Legislature, as well as the public in the Press a.nd on the plat-
form, have been 80 insistently demanding. But what do we find' We find 
that no progress at all has been made in this direction. Nothing further we-
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have got; instead we find that Indianisation of' the Government and the ad. 
ministration seems further off. Sir, it has been said that under the recent 
recommendations. of the Lee Commission, in future the proportion of Indian 
recruitment to the Indian Civil Service and the Indian Engineering Service 
will be 60 per cent., to the Indian Police Service 50 per cent. and to the Indian 
Forest Service 75 per cent. But these apologists delightfully forget to state 
that, with rare exceptions, the superior posts, the best.paid appointments, are 
still reserved for Britons, and that Indians are excluded from administering 
their own country, for no other reason than that they do not belong to the ruling 
race. Then, Sir, for this gross inequality of treatment, and for this grave in· 
justice the bureauQracy tnive ¥p the excuse of .. efficiency", under the 
grand pretence that Englishmen are more efficient than Indians. Sir, I shall 
in reply only quote a small passage from Dr. Rutherford's" Modern India." 
Sir, this is what he says: 

" After the neglel't of the edueatioll of the masses; after the neglect of eanitation and 
medical services of the villages; after the neglect to keep law and order between Hindus 
and Muslims; after the neglect of housing of the poor ; after the neglect to protect the 
pe~ts frOID the money.lenders by providing agricultural banks ; after the comparative 
nel{lect to improve and . develop agriculture; after the neglect to foster Indian indus-
tries; after the Back Bay Imandal of Bombay" with ita wicked W88te of mOlleY "; after 
the New Delhi scandal; after the exploitation of the great cities of Bombay, Calcutta. 
Madras, etc., by British profiteers, who have captured the tramways, electric lightiDg, 
.and other public servi('es; after the manipulation of Indian currency in the interests of 
London, the less Baid about Briti8h efficiency the better. 

The efficiency in exploitation in whil'h Britons pre-eminently excel, is one of the 
chief causes of Indian poverty and the sooner India is rid of British efficiency the sooner 
:ahe will recover financially and morally." 

Last year, Sir, I asked the Government how many Indians had been reo 
cruited in the Government of India and I again ask the Government this year 
.also, how many Indians have been recruited in each of the different depart. 
ments of the Government of India as Secretaries, Joint·Secretaries, Under· 
Secretaries and so on 'I Sir, if one goes through the pages of the Government 
.of India. Directory, he will finel that not more than half a dozen, rather even 
Jess, Indians have up till now heen recruited in these posts. Sir, I repeat 
what I said last year, that it is a direct slur on the Indian members of the 
Civil Service. Sir, it is a.distrust of the Government of India of those officers. 
Are we to believe, Sir, that- there are no Indians who would be equal in merit 
:and intellect to any of our friends now occupying the Treasury Benches 1 
But, Sir, we do not believe it; on the other hand, we hold just the reverse 
view. Sir, it will not be out of place to quote Dr. Rutherford here again. 
In~his book " Modem India ", speaking of British officials and fitness to rule, 
he says as follows: 

"Speaking of British officials and fitn.e. to rule, common justice demands that I abould 
place on record my observations on this head after attending debate. in the Legislative 
Assembly and some. of the Provincial Legislatures in India. Witb a natural bias in 
favour of my countrymen, truth compels me to state that I fOUlld a definite inferiority 
in!talent among Britons 8S compared wit.h Indians and this inferiority W8f! m09t marked 
'in the Assembly •. " 

He goes on and says: 
"Indians far I!U1'p88II their English rivals in brilliancy, wit, logic, knowledge, breadth 

.of viaion and ideals of stateernanship." 

Lutly, he says : 
.. Reduced to ita fundamental b&Bi9, India i. govemed by firIIt·claas cJerka from EnglNld 

-with a few lordlings thrown in 88 govemOl'll, and the 1919 OOD8titut.ion bu only concealed 
_heir despotic powers by dressing them in constitutional clothes." 
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Sir, before I leave this subject I would only ask my friends opposite never-

to forget that Indians, in the fitne88 of things, are fitter to govern and admi-
nister their country than they are, and in doing 80 I shall only repeat the noble 
truth of Sir Henry Campbell-Bannerman that " Good government is no sub-
stitute for self-government." 

Then, Sir, I come to the question of the release of political detenus. Sir, 
it was stated by His Excellency the Governor of Bengal in addressing the 
Bengal Legislative Council in August last as follow8 : 

.. Provided no untoward event occurs and the conditions at present prevailing in 
Bengal continue and the condu('t of those released justifies the action taken in their cases, 
I hope that a large number of those now detained will have been transferred or rele8lM.'d 
before the end of the year (meaning 1927)." 

May I now ask the Government as to how many of such detenus have been 
released sinoe the said utterance was made and how many are still rotting in 
jails' Then, Sir, Government could find their way to release Mr. Subhas 
Chandra Bose and Mr. Satyendra Chandra Mitra, the leaders of the ga.ng, as 
they were called. What justification have Government to keep in jails the 
emaller flies' Has any untoward event occurred, has the present condition 
of the country any way changed from that then prevailing, or has the conduct 
of every one of those released unjustified the action taken in their cases that 
the pious hope of the gallant Knight, His Excellency the Governor of 
Bengal, did not attain fulfilment? 

Then, Sir, coming to the question of the separation of the judicial and the 
executive functions, we find that India's insistent demand in this respect is 
being ignored and the public opinion as expressed on this subject in the Preas 
and the platform is being flouted. Sir, the combination of the two functions 
in one person has resulted in the grossest po88ible miscarriage of justioe being 
of frequent occurrence. Sir, I may he permitted to refer here to what His. 
Excellenoy the Viceroy is alleged to have said on the subject in his opening 
speech in the Chamber of Prinoeslast month. Sir, His Excellency in outlining 
some of the essential principles of good government is reported to have said 
II that the first eSlrential reform was to make the higher judiciary absolutely 
independent of ~xecutive control or executive manipulation." Sir, it, is 
what we exa<>tly want ~ere in British India. Sir, we do not want a.ny High 
Court to be described as a. superior Magistrat.e's Court. Sir, we do not want 
to hear that t,he visit of the Executive Head of the Province to the High Court, 
during the pendency in the file of the Court of an important case in which that 
Executive Head is to a certain extent personally interested, can cause the 
closing of all the Benches then sitting. Sir, we do not also want to hear that 
either as a cause or effect, or simply after such visits the case in which the 
Executive Government is highly interested, the case which in ordinary course 
was originally in the file of a mixed Court of one' Indian JI.lld one European 
Judge was transferred to the file of the European Chief Justice sitting with 
a Judge of his own race and finally decreeing in favour of the Executive Gov-
ernment. Lastly, Sir, what we do not want to hear is tl)ie-th~t had not the 
Provincial Executive Head paid his kind visit to the High 'Court the case would 
not have been transferred from the file of the proper Bench and also the judg· 
ment would not have been favourable to Government. What we want, Sir;. 
is that the High Courts of Judicature to be really Courts of judicature high 
above executive control or manipulation as His Excellency the Viceroy has 
very rightly said. 
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Sir, before I finish, I would only say that the conclusion on a close reading 
of the Budget is irresistible that the obvious responsiblity of the administration 
to the people has been deliberately shirked and t,he existing iniquities have 
been sought t.o be perpetuated. Sir Basil's last performance is certainly a 
failure from the peoples' point of view whatever encomiums might be bestowed 
on him from elsewhere. And did not the self same Finance Memher claim only 
a few weeks a/(o that he was a better Swarajist than the Swarajists themselves '! 

THE HONOURABLE MR. ALMA LATIFI (Punjab: Nominated Official) : 
I rise, Sir, to congratulate the Finance Department of the Government of India 
on this Budget and to express t.he Punjab's sense of gratitude for the final 
&nd completc remission of the provincial contributions. Sir Basil Blackett 
baa in his modesty described it as a commonplace budget, and denied that 
there is anything remarkable about it; but'we in the Punjab will ever regard 
it as a giant milestone in the con.'ttitutional and general progress of t.he country . 

. ' A chronicler of old Spain tells us that.a jealous grandee of the Court. 
wanting to belittle the achievement of (,,olumbus, once said to the King that 
aftcr all there was nothing remarkable about the voyage that, diseovered,-
America. Columbus had only to sail on and on due west. It iii only in this 
sense t.hat you can say that there is nothing remarkable about this Budget. 
In order to produce it, Sir Basil Blackett has had to sail on and on-in the right 
direction, without turning to the right or to the left, through good report and 
evil report, during the five eventful years that are now behind him. But if it is 
the mark of a great budget that it should reflect a stable and well ordered sys-
tem of finance, if a budget is to be judged not by its pyrotechnics, but by the 
number of human beings among whom it will help to spread the serene light of 
health and happiness, and if that budget is great which will ultimately enable 
the district workers to carry the lamp of knowledge into the da,rkest places in 
our townships and the remotest nooks of our countryside, then I assert, in the 
language of the imperishable marble of our MoghaJ predecessors :-Hamina8t-O-
hamina8t-O-hamina8t. 

An Honourable Member from Bengal has just recounted the shortcomings 
of the administration of his own province. I have no doubt the Bengal official 
representative will suitably reply to him; but if he wa.nts to know what this 
Budget means for UB in the Punjab, let him come with me into villages of my 
own Ambala Division. There only five years ago tens of thoUiJands of men and 
women and children when stretched on their beds of pain and sickness had 
often no one to help them within a 30 miles' walk. Myself, I have seen a 
distracted father trudge from dawn till the setting of the sun merely to pro-
cure some simple remedy for his fever-stricken child. To-day this father 
needs to walk' only 10 miles to his nearest rural dispensary, and very soon 
he will need to walk only four miles or five miles. 

What has rendered this possible 1 It is the generous financial policy of 
,the Government of India. 

~ But the expansion-the great and notable expansion of our Provincial 
departments of curative and preventive medicine is only one of the many 
fields that the remission of the provincial contributions has opened to the 
Punjab Government and to the man of genius who leads it. In the spread 
of co-operation, in the development a.nd improvement of agriculture, in the 
extension of the communications that enable \he produce of the villages to be 
carried more quickly and cheaply to market, and, last but not least, in the 
expansion of education, the Punjab has enormous progress to'record. For all 
these we have in no small measure to thank Sir Basil Blackett, whom we in the 
districts have learned to admire from afar as a. master-mind of the Empire" 
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as a man who deserved well of the Empire in the past, and who, if the 
omens are true, is destined to shine with a still brighter light in still larger 
orbits in the future. 

THE HONOUlr.A.BLE 8m PHIRQZE SETHNA (Bombay: Non-Muham. 
madan): Sir, this is the Honourable Sir Basil Blackett's last Budget, for the 
Government of India will \lithin a few weeks from now lose his valuable 
services as Finance Member. It is true the Indian commercial oommunity 
on the whole have had occasional difierences "ith him, and some severe ones 
at that, notably in the case of the Ratio and the Reserve Bank Bills, but Indians 
and Europeans alike have never questioned his high attainment or the single-
minded devotion to duty with which he has endeavoured to perform the diffi-
cu1t and responsible task of administering the finances of this country. He 
has done 110 with conspicuous ability, and may I add with a large measure of 
success. The Indian Merchants' Chamber of Bombay has perhaps been his 
severest critic throughout Sir Basil's career in India, and speaking as one of its 
ex-presidenbJ, I will say that such differences of opinion as prevailed were due, 
I take it, to honest convictions on either side, he believing that whatever he 
advocated was in the best interests of the country, we holding with. equal 
confidence that our contentions and not his were correct. India's experienoe 
in the next few years will prove which side was right and which wrong. But 
whatever that may be, history will certainly bracket Sir Basil Blackett with 
the ablest Finance Members that this country has had. (Applause.) 

Rumour had gone abroad and one saw it in the Press as well that because 
of the large surplus, the Finance Member proposed to give relief in some shape 
or form to those who paid income-tax and super-tax. Unfortunately this has 
not come true. What relief could have been afforded in that direction would 
have enabled capitalists to put in this money in the furtherance of the existing 
businesses and the industries in which they are engaged and also to launch 
out into new ones, and by not enabling them to do so, Government have 
deprived themselves of further revenue from both these taxes and are at the 
same time arresting the progress of the country at large. Sir, the heavy rates 
of income-tax and super-tax in this country are indeed a great burdE'=n and they 
are a greater burden to the Indian tax-payer than to the tax-payer in the United 
Kingdom, although the taxes there are very much higher and this.is..so for the 
simple reason that India is comparatively a very poor country. The rates of 
Income-tax and Super-tax are the highest in the United Kit~gdom of any 
country in the world, but in some oases we pay even more than in England. I 
have in mind the Life Insurance business. Up to a few years ago in England 
they charged income-tax to life insurance companies even on amounts they 
paid as profits to their policy holders. The British Government however re-
cognised that this was not fair, and some years ago the Finance Act of Great 
Britain was so altered that they no longer assess these profits for income-tax. 
I drew the attention of the Finance Department to this point. The reply I 
received was in the negative and the reason given was that they could not afford 
to lose this extra revenue This is a matter which the Government of India 
should look into, for Life Insurance is a business which it is the bounden duty 
of Government to further and promote by every means in their power for the 
benefit of the masses and the middle olasses. 

It is because income-tax and super-tax a.re very high in this cOuntry fltat 
we hear occasional attempts being made by the assessees to deviae ways incl· 
means by whioh they may eacape the payment of this tax. Government-~ 
equally alert and they bring in from time to time Bills to amend the existiJig 
.Indian Acto-one Buch amending Bill we passed only two days ago and which 
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enable Government to extract their pound of flesh. But if people here try to 
(Jircumvent the law I find they are in good company, for the same is the case 
even in the United Kingdom. A well-informed critic states that the current 
:Statistical Abstract was submitted to Parliament in April of last year. There 
are figures in it for all departments, and there are likewise figures of the lncomt'· 
tax and Super. tax Departments, right back from 1910. This critic haS taken 
the figures of the last yea1' that are published in that report and finds that in 
the United Kingdom, leaving aside the Irish Free State, 89,415 people pay 
super· tax on a total income between them of 518 millions sterling. As the 
House is aware, super· tax in England, as here, is on a graduated scale. Here 
super· tax is levied only after one's income exceeds Rs. 50,000, t.hereafter 
it exceeds £2;000 and the lowest scale is on incomes of between £2,000 and 
£2,500. The number of people who pay super.tax on this lowest scale is 
21,341 out of the total of 89,415. I will not weary the House with the details 
of each particular class, but it will interest the H()llse to know that in the class 
whose incomes are between £10,000 and £15,000 a year the number of asses· 
sees is 4,403. Of course the number of a.ssessees dwindles down as the cla.sses 
go up until we comc to the highest class where there are only 138 &ssessees 
who pay super·tax on incomes exceeding £100,000. Now, Sir, the same 
critic is startled at· the figure of only 4,403 assessees with incomes of between 
£10,000 and £15,000. He MYS that any moderately observant person going 
round the city of London or having a drive through the West End or visiting 
the rich cities of Birmingham and Bristol, Manchester and Liverpool, Leeds 
and Newcastle, Edinburgh and Glasgow, will consider it ludicrous that t.here 
.should be in England only 4,403 people liable for super.tax on incomes of 
£10,000 to £15,000 a year. From this he deduces two conclusions, first, that 
there are people in England who contrive to escape the payment of super·tax 
:altogether or, secondly, there are others who do not pay super.tax on the full 
amount which is due from them, and that is why I say the Ind1a.n tax·payers are 
in good companyif they also contrive to circumvent the law as they do try 
to do. I am sorry therefore that there has been no relief ill this direction in the 
last Budget. But I hope Sir Basil's successor will be able to devote more 
.attention to these taxes and give us some relief. 

The mOtlt important feature of the present Budget is of course the wiping 
off-and the final wiping off-of the Provincial oontributions. I am sure 
the Provinccs will breathe a sigh of relief at this action of the Government of 
India. Sir Basil Blackett was aiming at this from his very first Budget and it 
must be gratifying to him that he has succeeded in this purpose before handing 
over charge to his succe880r. These contributions have proved a very heavy 
drag on the Provinces and there is no question about it. Some of them have 
not been able to balance t.heir own budgets, much less to devote money to 
advance what may be regarded as nation.building departments. In Bombay, 
the province I come from, the Ministers, I know, are most anxious to meet the 
growing and insistent· demands for additional expenditure on education, public 
health, etc., but t.hey cannot do it for want of the necessary funds, and then 
~vemment cannot sanction those schemes for the simple reason that they 
have not got the money which would fall to their shart' to pay for such schemes. 
BombA.Y, Sir, is mainly fl.n ind~strial province, and it is a. sore grievance with 
Bombay that the Meston Se-ttlement has done it very gross injustice in the 
matter of apportionment of ta..,'Cation. It is very' easy to urge that for the 
growing needs of a province there ought to he incl'l'8Bed provincial taxation; 
but the problems oft&xation a.re by no means eaR;}', and until Government come 
forward with their decisions on the Taxation Committee's Report, it is very 
difficult and premature to say how the inoidence of taxation should be 
nadjusted, and also if there is any acope for further taxation either by the 
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Central Government or the Provinoial GovernJpents in 80 poor a country like 
ours. I do tnlst that the request of the Governments of Bombay, and Bengal 
in particular and of other Provinoes &8 well, to revise the Meston Settlement 
will be taken in hand at an early date, and that settlement will be on a basis 
whioh will enable the Provinces to spend more money, partioularly for 
developing &8 quickly as possible the nation-building departments. 

No comment on the Budget will be complete without a reference, however 
brief, to its military expenditure. Tho next year's Budget gives this at 
Rs. 55'10 crmes. His Excellency the Commander-in-Chief, spe.aking in the' 
other placeo yesterday, dwelt upon those figures. I am afraid I shall not haveo 
the time to deal "ith some of the items of the military expenditure which I 
should have liked to have done, because I choose to deal with another portion 
of His Excellency's speech yesterday, and that is, in regard to the deoision of 
Government on what is known as the Skeen Committee or the Sandhurst· 
Committee's Report. To say the least, Government's decision in this matter 
is most disappointing, and I speak &8 a member of that Committee myself. 
Government have absolutely turned down the oonsidered and unanimous recom-
mendations of this Committee. I will remind the House that the Committee WM 
appointed mainly fQr the purpose of oonsidering t·he recommendation made in 
more than one Resolution in the Central Legislature for the establishment of an 
Indian Sandhurst. The Committee unanimously voted in favour of it and 
suggested that it should commence its work from 1933, the idea being that the 
progress as indicated by the Committee would enahle us to have by 1953 half the 
total cadre of officers in t.he Indian Army consist of Indians. I say GOvernment 
have turned this do"n absolutely and they have not given us any good rea8OIU1 
therefor. Their reason, howf!ver, is no other than that Government know 
full well that if once an Indian Sandhurst is established, they will not be able 
to stay the progress but will be compelled to accelerate the progress of the-
appointment of Indians as officers in the Indian Army. It is for this and t.hi .. 
reason alone that Government have turned down this proposal in spite of 
whatever they may say to the contrary. 

This Committee consisted largely of Indians and there were two British· 
ers, one no other than our distinguished Chairman, that efficient soldier, lieute-
nant Genera.l Sir Andrew Skeen, and t.he other was a civilian who at that timo 
was not a Member of thi8 House, but is now one of our honoured colleagues, 
I mean, Mr. Rurdon, than whom there is no other civilian to-day in the country 
whose knowledge of conditions and requirements of military service in India 
is better, and this iR so by reason of the fact that Mr. Burdon had served as· 
Army Secretary to the Government of India for, I believe, at least 3 years if 
not longer and served in that capacity with great distinction.· These two 
Britishers, men with full and complete knowledge of the subject they handled, 
would on no account have agreed with the rest of us if they were not satisfied 
in their own minds that the rate of progress which the Committee recom-
mended was by no means exce8l!ive. I am revealing no secret when I say that 
the report of the Committee would have been a different one because there were· 
dissentients amongst us who were by no mea.ns satisfied with what was even-
tually recommended regarding such recommendations as very cOnBervative~ 
but· we were able to get round these dissentients and these dissentients did 
eventually agree witlh the views of the two Brit-ishen and the athen in, the! 
fervent hope that, if our report was unanimous, Government would never' 
tum it down &8 they have done. 
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We now know what the result is. Govemment have offered something-
which in brief is as follows. Instead of 10 cadets as at present there will be 
in future 20 Indian cadets sent to Sandhurst and 5 more are to be selected from 
among those who hold tpe Viceroy's Commission, 6 more Indians are to go to-
Woolwich and Cranwell, and 6 to the Flying Force, giving a total number of 
37 per arumm. I will admit at once we have reason to be satisfied with the 
substantia.l increase from 10 to 37-1 do not question that for a moment-but 
we are certainly not satisfied with restricting that number of 37 to an inde-
finite period as has been done. That is the crux of the question. Govenunent 
say they regard our recommendations as an "automatic increase" which 
they cannot subscribe to. Government cynically call our recommendations 
a •. time-table programme". Sir, is this the first time, if Government had 
accepted our recommendatioIl!l, that they would have endorsed a time-table 
programme 1 Have they not accepted time-table programmes all along in 
accordance with the Montagu-Chelmsford scheme and in regard to the Lee 
Commission's Report in the matter of progreSs of a}Jpointment of Indians in the 
different civil services of this country? Why, then, call this a time-t.able pro-
gramme, and how is this different 1 It is only different in this sense that 
Govemment, while they have been compelled and are now prepared to advance 
Indianisation of the Civil services, are deliberately opposed for their own ends 
to advance the appointment of Inciians as officers in the Army at the same rate .. 
Whilst our recommendations would have enabled Indians to fill half the 
total cadre of officers with Indians in 25 years, according to what Government 
have now said, there is no knowing when we shall reach half that cadre. It 
may take a century or at the rate we are progressing it may take two centuries, 
or it may take even longer, for it will be easy for Government to say that those 
Indians who have come forward to serve in the Army have, in their opinion, not 
proved efficient enough. Where else, in what other service has an efficiency 
bar been imposed! Nowhere else except in this. And why 1 Have not 
Indians who have been appointed to posts which they had not filled before and 
which they have been newly filling-have they not in every case filled these 
new positions with credit and with distinction Y Do you find fault with them, 
and if not, why are you so chary in regard to appointing them as officers at the 
rate recommended bv the Committee! Even those Indian officers who had 
training at Indore dUring the War, and such training was not as long and per-
haps not as efficient as they would have received in normal time.8 at Sandhurst, 
did they not during the war prove a.s good officerll as weHaB the men from Sando. 
hurst or WoolwicM I do not think the Military Department of the Governmcnt 
of India 01' thE' Government at Home have a word to say against a.ny one of 
those who were 8f\nt out. from Indore or against t.hosE', although they were not 
Indianll, who also during the war were trained and sent out. from Wellington. 

But the worst part of the dE'claration lies in the perpetuation of the Indian 
8-unit system. I say that is the worst part and my reason is thill. His Excel-
lency the Commander-in-Chief observed yesterday in t.he other place, if I 
heard him aright, that the C'..ommitt.ee made its recommendation in regard to 
this 8-unit scheme because of what the young officers mentioned to them. 
I want respectfully to correct that statement, because for this recommendation 
we relied not, so much on the evidence of these young men, hut on t.he evidence 
of Commanding Officer after Commanding Officer who condemned this system 
altogether. Now, Sir, I will say why Government insist upon this system. 
The one and only reason is that they do not ll-ant British officers to serve under 
Indian officers; Government cannot deny this. We discovered-when I say 
we, I, as a member of the Sub-Committee along with my ooUeague& whea in 
England, discovered-that there was a certain lecturer who speaking to the 
cadets at Sandhurst4 told these young men in 80 many plain words, that they 
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had no reason to be alarmed, for they would hardly ever be called upOn to serve 
under Indian military officers. We asked the India Office if this was correct· 
The Jndia Office denied it, but we were able to prove to the hilt that the charge 
we laid was true, and what is more that the military officer who delivered this 
lecture was actually in the service of the India Office itself at the time, and if 
I remember aright, his name is Colonel Wilson Johnson who was responsible for 
saying what I have just stated. This is at the back of the minds of the Govern· 
ment at Home and possibly in India, and it is this reason and this reason alone 
which prompts them to perpetuate this system which is regarded in the Army 
itself as a pariah system. So long as this system is to be continued, let me 
assure His Excellency the Commander-in-Chief that he will not get the better 
class of Indian parents to send their sons for careers as officers in the Army. 
This is the biggest mistake the Government have made in this declaration. Sir, 
when speaking on my Resolution in August last in Simla for expediting the 
decision on our Report, I referred to the Foreword which Government had added 
to the Report and I described that Foreword as an ominous one. Alas, it 
has turned out to be far more ominous that I thought it would and the House 
will judge of this from the descript.ion I have just now given to you of what the 
Government's decisions amount to. They only serve to widen the ill-feeling 
which has been existing and they will go to convince the public in general that 
the present Government in England have no intention whatever to live up to 
the professions made in the famous declaration of August 1917. 

Sir, the Sub-Committee's Report of the Indian Sandhurst Committee has 
been withheld from the public. His Excellency the Commander-in-Chief 
neither yesterday nor on any previous occasion has told us why it has been 
withheld. Is it because we were able to disclose some ugly facts in the Report , 
I 8·m very glad I am speaking before His Excellency the Commander-in-Chief 
to-day, and I trust that His Excellency will be pleased, when replying to the 
other points I have enumerated, to refer to the reason why Government have 
kept back this Report. 

Turning to the Budget again, I would dra.w the attention of the House to 
what the Finance Member says in paragraph 3 : 

.. I always regard railway earnings as an important barometer of trade and the HoUlle 
has already been made aware of the remarkable improvement in the railway figures for 
1927·28 which, by enabling important reductions to be made in railway charges, will 
itself give a new stimulus towards busine88 and agricultural prosperity. In addition, 
I think I see other clear indications that during the last year Indian commerce has made 
.a Bteady advance and that the effeots of the post.war trade deprel!Bion are at long last 
being dissipated." 
I am afraid that the criterion which the Honourable the Finance Member has 
adopted is not perhaps altogether COmlct. Railway earnings depend as much 
on passenger traffic as on goods traffic, and it may be that in a particular year 
.some goods have been carried on t.he railways in greater bulk and perhaps 
·owing to the extension of the railway mileage during the year goods which were 
previously carried in carts by road are now carried by rail. Or it may be that 
because the railway freights on coal were reduced, there has been more coal 
carried on the railways than by sea. To this extent, therefore, the increase 
in railway earnings may be due to the encroachment upon road traffic or upon 
.-sea. traftic. The Honourable the Finance Member has not referred to the other 
factors which have enabled him to arrive at the conclusion he has. He has, 
however, referred to the drop of 130 1akhs in income·tax revenue. I wish the 
Honourable Member had told us how much of that drop of 130 1akhs is due to 
·the cotton mill industry which is in its present parlous state owing to the un-
:sympathetic attitude towards it of the Government of Indi&. •••• 
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TIll: HONOUltABLB SIB BASIl. BLACKETl' (Finance Member): I 
think I can tell the Honourable Member at onoe that it is practically nothing. .. . 

THE HONOUltABLE Sm PHIROZE SETHNA: So far as I understand, 
there has been a considerable drop due to the condition of the cotton mUt 
industry. 

To HONOURA.BLE Sm BASIL BLACKETl': As regards this 130 lakhs, 
I may inform the Honourable Member that nothing practically is due to any 
change in the estimate regarding the Bombay cotton industry. 

THE HONOUBABLE SIB PHIROZE SETHNA: In 1927·28 the mills 
may have done as badly as in 1926·27, but will Sir Basil give comparisons with 
three years back' 

The Finance Member has said that post. war trade depression has now been 
dissipated. I fear we shall have to wait for long before there is a return to 
normal conditions. How to return to them is the question, and ODe of the-
methods is the careful revision and the reduction in the general level of taxes. 
In addition there are anomalies which exist in our customs administration which. 
Government should look into. For example, at the present moment we import 
aluminium either in ingots, in sheets or as finished goods, and yet, so far as I 
can discover, the rate of duty is uniform. Such a tariff cannot be called 
scientific, and while it is Dot free trade benefiting the consumer it is not even. 
fair trade and this requires to he gone into by the department. There are 
at the present moment nearly 50 factories in the country making these alumi-
nium soods which are the pride and pleasure of our poor people, and, these 
factories are seriously penalised by the· duty being the same. I am sure the 
Finance Member would have devoted some time to the consideration of such 
items if he were not engaged in more important matters during his career. 

THE HONOtT!U.BLE THE PRESIDENT: I would suggest to the Honour·· 
able Member that he has taken far more than his fair share of the time of the 
Council. 

THE HONOURABLE Sm PHIROZE SETHNA: I have various other 
matters to refer to which I fear I must drop and I will refer to only ODe other· 
matter which formed the subject of a debate in this House about a month ago. 
One Honourable Member proposed that a heavy rate of duty be imposed upon 
vegetable ghee. Government accepted the Resolution in another form. 
They did not agree to raise the duty, but they said that they would impose &. 
condition regarding colouring of vegetable ghee whereby the buyer would know 
that he is buying vegetable ghee and not ghee proper. I want to draw the 
attention of the Finance Department to the very important fact that, owing to 
the phenomenal increase in the imports of vegetable ghee from Holland and 
elsewhere during the last three or four years, those who are locally engaged 
in the trade of making cooking oil from different kinds of seeds in the country 
are suffering heavily and if only a duty higher than the present duty is imposed 
can the trade revive agam. May I ask the Finance Member to take a leaf out 
of the book of some of the Indian States who will not allow such cooking oU 
extracted by machinery in the neighbouring British India territory to enter 
their own territory, BO that it may not compete with the oil extracted by their 
own subjects otherwise than by machinery 1 This is a point to which I want 
to draw the attention of the Finance Member particularly. I am sorry I have 
no time to make some more suggestions, but I shall with the permission of the-
Finance Member furnish his Department with what notes I have in regard to-
the other Bubjects I intended to bring up. 
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THE HONOURABLJ: CoLONEL NAWAB SIR UMAR HAYAT KHAN 
(Punjab: Nominated Non-Official): I join the chorus of others in praising the 
Finance Member on a.nother pr08perityBudget. In reality aJ.l his CAreer ha.s 
been hound ul> with prosperity Budgets and, as this is the laet of his Buaget., 
we will be losing one of the ablest Finance Members that we have ever had, 
a great friend of India and a tJoue friend of his friends, among whom I have the 
honour to count myself. We wish him long life and a career of great useful-
ness wherever he goes. His services to the Empire to which we belong are yet 
to be performed on a still higher level and we will all get the benefit of it. If the 
Bank Bill had not been thrown out he would have done another. great service 
to India, but unfortunately our own countrymen have done disservice to their 
country. Now, as to the Budget, about spending the surplus, nobody could 
ha.ve done a.nything better than what Sir Ba.sil has done, and no right thinking 
man can criticise him. Sir, 1 have always put the safety of the country fi1'8t. 
because if the country is not safe, no progress could be made. And I a.m 8Olll'y 

that when we ask for Dominion status we are not at the same 
12 NOON. time prepared to share the burden of the Empire's defence 

as the Dominions are doing. As the House knows, the Navy 
Bill was thrown out and it is the Navy which has to guard three sides of India, 
one side being guarded, already hy the Himalaya.s to a great extent. I only 
wanted to say a few words on the Army, but unfortunately the side attack 
made upon it by two Members compels me to say something more. I meant 
to speak about the Prince of Wales' Military Schools at Sarai Alamgir and 
,Jullundur, and the Dehra Dun College and also about the Territorial Force, 
but aB that may be of very little interest t.o those here not connected with the 
Army, I need only write a memorandum about those points and present it to 
His Excellency, and that will serve the purpose., , 

Now, Sir. we have heard a poisonous speech here from one who comes from 
a province where there haB never been any war or fighting'apart from bombing 
and other cowardly attacks on various police officers, etc. If those- peo,ele 
were in greater proximity to the fighting zones, if their lands were liable to De 
overrUn by marauders, their children killed and their relatives kidnapped, they 
would not be so ready to say that the Army was not needed. A reference haB 
been made to the fact that various attempts have been made at Genoa and 
elsewhere to limit armies, but do they know whether our independent tribes 
on the Frontier have sent representatives to Genoa and given aBsurances that 
they will not attaok us? Do they know whether there has ever been a repre-
Sentative at those conferences from Kabul who has ever given assurances of 
tranquillity? In that part of the world, Sir, every man and every boy can use 
a rifle, and not only that, there are women who can fight and shoot equally 
well. I can say, Sir, that if ten or twenty of those women, armed with rifles, 
went through Olle of the cities from whi(·h my friends come from end to end, 
there would be nobody to stop them. So, when we have to deal with these 
people who are not civilized and are always ready and thinking of coming down 
to conquer Indiar--that India which is said to he so poor but which is a rich 
price to them-would we be justified in reducing the Army? In fact, Sir, 
I am thankful that this year at least sufficient money has been provided to 
enable the Army to be brought up-to-date, because lots of changes are neces-
sary in equipment, and if those changes were not made, the Army would not be 
efficient. Another thing, Sir, is that if our Army WaB a sort of militia as has 
been suggested, which in the event of war had not gone out to help the Empire, 
and in which-God forbid-Britain WaB defeated, would my Honourable friends 
be able to continue sitting here as they do to-day and Apeak as they have done 
to-day 1 Would India then be in the position in which she now is? Thanks 
to the Army which ha.s gone and fought, that we have won the War and with 
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. it tlae:Reforms whioh we enjoy. It has beoomethe practioe however of people 
who have never made any sacrifice, who never sent a relative to the front. wno 
(lome from parts whioh did not contribute any recruitB worthy of mention to 
the war, who have never done a single service to their King or their country, 
to claim that they have done everything. 

Then, Sir. as to the Skeen Committee's Report, I think it was in this V'ery 
House I said before that I was sorry for the tme who was responsible for the 
appointment of that Committee, on which there were soldiers who apparently 
could not understand what the professional politicians were aiming at or 
'else were got round. (An honourable Member,' "Question 1") There is 
no question. I know the facts. H there had been a ma~ t.here who knew the 
sentimentB of the martial olassf'.B this report would not have heen written like 
this. (An H(Y1I,()IUrable Member,' "What abcut General Skeen 1") He is 
a great friend of mine, hut I do think he has made a blunder in this respect. 
(An HO'fUYUrohle Member,' .. What about Mr. Burdon 1") He is a civilian. 
The other Indian officers who were on the Committee belong to Gujerat from 
where soldiers do not come. And then of course the ablest politicians were 
on the Committee, who with their theories, etc., were able to write this theore-
tical report. But I submit that no man who has not seen fighting and has.not 
·actually gone through active service is able to undei'St&nd the requirements of 
the W~r. It has been said, " What is the use of the English soldiers in India ".'! 
I have known occasions myseH and seen them myseH when certain regiments 
in a square gave way and if that day we had not had an English regiment there, 
the whole force would have been cut off. That was at Jidbali in Somaliland 
and there have been other cases at Dahra Bend and elsewhere when English 
regiments saved a; critical situation. So I submit that before making these 
attacks on the Army one should take advantage of the' knowledge of those who 
have got actual experience of the army in the field and been engaged in actual 
war. I think my galJant friend from the Frontier will hea.r me out when I 
say that the achievementB performed by English officers and Indian soldiers 
will not be surpassed easily. A deputation as you may know, Sir, Qonsisting 
mostly of the Punjab military classes out of which the greater part of the army 
is composed went to His Excellency the Commander-in-Chief ; and they sub-
mitted tha.t they were filled with hOlTor at the idea that they should supply the 
fighting material while they were to he officered by clerks from other provinces. 
That would be impossitile. I once spoke to a soldier about this, and he said, 
" We have weapons in our hand!! with which we shoot at the enemy in front, 
but we can also shoot behind, and if we are officered by those whom we dislike 
we shall wipe them out first before fighting the enemy." These are some of 
the facts which I would relate in answer to some of my inexperienced friends. 
They may be ever so able in their own line of work, and when they speak on 
those subjects I listen to them with reRpect, but they also should respect the 
opinions of those who speak with experience and authority in relation to 
other subjects sllch as t,he Army. 

Now, Sir, I havo always considert,'<l it my duty on these occasions to say 
a word on behaH of the poor zeminda.rs. I have heard a great capitalist put'ting 
forward the case of those who pay super-tax and income-tax. The people who 
pay super-tax are already rich and deserve little sympathy, while income-tax 
also is only paid on incomes above Its. 2,000 per annum. But nobody gets 
up to say a word for the poor zemindar, who after generations of division of 
property has got a smaller and smaller part of the land, and his position is even 
Worse than that of the la.bourer, because the latter can leave his home and ea.rn 
good wages, and he pays nothing to the Government. A poor zemindar is tied 
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down to his pieoe of land and is half starved and at the same time he has to 
pay.the Government dues. This is myoId story no doubt. But as I do 
represent these poor people, for which purpose I have been nominated here, 
I will go on knocking at the dOQr till it opens. 

There is one more vital subject, Sir, in oonnection with whioh I have been 
sometimes blamed. It has been said that I am against eduoation. Well, Sir, 
I have never been against eduoation but against 'the present system of educa-
tion I sa.id something about it the other day when we were speaking on un-
employment. The schools are increasing by leaps and bounds, and there are 
plaoes where there is conpulsory education. All these boys sit daily in a nioe 
building on the hottest part of the day. But this oountry of ours is such that 
unless a man can plough in the hottest olimate and waJk for long distances in 
the worst heat of the worst month of the Beason, he is not fit or acclimatised for 
his oountry; and that is why, Sir, every man who has been through a school 
is never able to do his father's job properly, and thus hundreds and thousands 
of thoee boys are being taken away from manhood and are being made useless 
physioally and they are thus not able to do any servioe to the oountry at all. 
Of course you should train a man in a manly way and then he should have 
knowledge on the top of it, but if such men have knowledge at the cost of their 
manhood, I think they will be of no use to their country nor to themselves ; 
and I am further afraid that agriculture would also have a set-back because 
these men will not be able to engage in that profession and in turn that will 
be dangerous for the Army also, because the Army must be drawn from the best 
material and Buch material is composed of men who are used to hard work, 
a.nd your preeent system of education is likely to make them so unfit that they 
will not be able to defend ~eir country. As this is a vitaJ thing, Sir, I thought 
I would draw pointed attention to this. 

With these few remarks I resume my seat. 
'1'B:B HONOUlU.BLB MR. G. A. NATESAN (Madras: Nominated Non-

Officia.l): Sir, in 1924, the year in whioh I had the privilege of speaking on the 
Budget, it was my lot to oriticize somewhat adversely the Finance Member's 
Budget of that year as he did not make any attempt to relieve the provinoes 
from the burden of provincial contributions. I am glad that to-day I am in 
a. position to offer felicitations to him and the provinces upon their being 
relieved from a burden whioh prevented them from pursuing the path of devel-
oping many of the nation-building Departments. I do not pretend to be a 
student of Indian finance but, having had the privilege of serving with the 
Honourable Sir Basil Blackett for several days together on the External Capital 
Committee, I must oonfess lowe it to myself and to him to state that I found, 
in the discussions and also in arriving at the conolusions of the Committee, Sir 
Basil Blackett was certainly not an enemy of Indian progress, but, on the 
oth"r hand, its friend. I deplore, and I am Bure he will himself muoh regret 
that he has not been able to give effect to the recommendations of that Com-
mittee. There are many other things whioh he might have done, but having 
regard to the great limitations under which the Indian Finance Minister and 
other Members of the present Government of India have to oarry on their duties~ 
subject to the control, sometime~ of a most irritating character, of autho-
rities at Whitehall and others, having regard also to the fact that in Bome points, 
while the Finance Member sought to display a fresh mind and to bring about 
the freedom of Indian finanoe from the control of the IndJ.a. Oftice, some of our 
own countrymen have not been able to see eye to eye with him, I cannot but 
regret that in some important mattei'll he has not been able to achieve any 
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SUC0e88. There a.re many things which a Finance Minister, particuIa.rly one 
who lay8 down his office, does, but Sir Ba.sil Blackett himseH has been very 
frank and has made an admi8sion in the closing portion of his 8peech, which 
I may say made a great impression on me as I trust it has done on others. 
He said: 

II From 1929.30 onwards, it will be ~he privilege of this House and of my friend and 
successor, Sir George Schuster, to find no outside claimant to the recurring surpluses which 
I hope it will be their good fortune to enjoy in the coming years, and they will be free ta-
tum. their minds on the one hand to new directions in which money can be usefully laid 
out for India's advanoement, and on the other hand to the· re·adjustment of the burdeD· 
of taxation and to those reductions of taxation, ao welcome to tax·gatherer and tax·payer· 
alike, which, apart from some minor cues and with the one big exception of the CottoD. 
Excise Duty, have been beyond our reach in my tenn of office." 

In wishing Sir Basil fa.rewell I only hope that when he returns to England he 
will use all his endeavours with the Secretary of State and the India Office to 
enable at least his successor to achieve one of the greatest financial reform8 
for India. which i8 abSolutely neceuary, namely, the e8tablishment of a Reserve 
Bank. 

Sir, interested as I am in education and as a humble product of the Indian 
Universities, and having been connected for over 20 years with the Senate of 
my University and for over 12 years with its executive 8ide, I have been feel-
ing that though education is a transferred 8ubject, it is absolutely necessary 
that the Central Government should keep a strict and clOl!e watch upon educa-
tional progress as well; and in this view of the case I am supported by an obser· 
vation which was made by His Excellency Lord Reading in addres$ing the 
Convocation of the Delhi University in 1924, that the <'..antral Government 
should be in very close touch with educational movements all over India. 
From this point of view I very much regret that some attempt has not. been 
made aR yet towards the establishment of a Central Technological Institute. 
I wish to state at once that my Honourable friend, Sir Muhammad Habibullah,. 
who presides over thE' Department concerned, h!1.8 tried his best to advance 
education, research and medical progress in many ways, and I know that 
sitting as he does near the Finance Minjst.er he often fE'els money is a great 
obstacle; and therefore I 8peak at least in the hope that in the future this 
question of the establishment of a Central Technological Institute will receive 
more attention at his hands and that of the next Finance Member so t.hat India. 
may boast that it has a well equipped Institution of that description. In 
the matter of malaria and medical progress I was very glad that in answer to 
a question put at the Simla Session, the Leader of the House, instead of taking 
shelter behind the fact that it was a provincial subject, gave an answer which 
was full of hope of progreM, and I am aware that with regard to relltlarch he has 
been instrumental in appoint.ing a Committee also. 1 hope that in the 
matter of education, the promotion of research and of removing this hk.'C<iing 
curse of malaria, which is eating into the lives of millions of our countrymen,. 
the Central Government will do something substantial for the amelioration of 
the people. 

Sir, while speaking upon the problem of unemployment the other day. 
I said I was one of those who in common with others who took an interest in 
university education were trying their best to see that the present literary 
education is given a turn for the better. We are often found fault with, that 
our educational 8ystem is wrong and that young Indians, however brilliant in 
many other matters, are not practical. Only the other day a. reference waa 
made to the fact that opportunities were not given to Indians to equip them· 
selves in all departments of eduoation and to take an active part in all thOl!le 
practical avocations that are open to young boys elsewhere, such aa the mili~ ~ 

• 
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In my own province one of the great difficulties which has always been staring 
us in the face in regard to the University Training Corps is the absence of funds. 
With the limited resources of a Provincial Government. and with the limited 
resources of a University it was not possible to do anything in the direction of 
military eduoation unless the Central Government came to its resoue. You 
will find that at the last oonference of the representatives of the variont 
Universitiea-I refer to the laat meeting of the Inter.University Bo&1'd-
there was a recommendation that all t.he Universities should make military 
-education a compulsory subject. I was entertaining the fond hope that some· 
thing would be done in this direction as soon as the reoommendations of the 
Sandhurst Coinmittee were given effect toO. I join with my Honourable friend, 
Sir,Phiroze Sethna, in the expression of a terrible disappointment at the speeoh 
whioh His Excellency the Commander·in·Chief made elsewhere with regard to 
this subject. I would like to point out, Sir, that only- the other day Lord 
Birkenhead and others-and here I am including the quondam Labour Premier, 
the Right Honourable Ramsay MacDonald-in persuading India to accept the 
Statutory CommiB8ion said that one of the chief advantages of that body would 
be that it will present a unanimous report. They evidently had a short memory 
and conveniently forgot the advantage of unanimity in regard to the Skeen 
Report. 

The report of that Committee is a unanimous one; it was presided over 
by a distinguished General of the Indian Army. It has had the advantage of 
a distinguished Civilian who for three years had given his time to Army ques. 
tions. With it had been associated some of the best and most talented of 
Indian politicians. All these people worked together in a spirit of harmony 
&Ild in a spirit of compromise. They brought out a unanimous repon and made 
.a suggestion with regard to the Indian Sandhurst, with regard to the establish· 
ment of a military college in India, and yet it is not to be given effect to. And 
to.day we are told that it will be 8r difficult job and that we should wait again 
to see what happens. And yet these people forget that it was a quarter of 
a century ago that the late JArd Kitohener pleaded eloquently for providing 
.a college for training military officers. 

This takes me to the question of military expenditure. In the year 1885 
it was a great and distinguished Indian who at the first 8688ion of the India.n 
National CongreB8 at Bombay pointed out how India was suffering-I use his 
.own expreB8ion-from .. this gruesome military expenditure". It. is some satis· 
faction to us that that distinguished Indian is adorning this House to-day-
I refer to the Honourable Sir Dinshaw Wacha.. Sir, whatever oriticisms I and 
.others may pass upon the military policy in this country or upon the military 
~xpenditure, 1 need hardly say that we have nothing personal against the dis· 
tinguished gentleman who adorns the office of Commander-in·Chief to-day. 
Our complaint for years ha.s been that. he hlUl inherited a vicious system, that 
even if he is willing-and some of U8 know that he is anxious to do something-
the system under which he has to work prevents him from doing his duty to 
the people of this oountry. Our ca.~ is that the Army in India has always been 
in excess of the real requirements of India, and to the extent that it is in exceB8, 
the people of India, the poor tax.payer in this country, is being aBked to pay 
more than he should. I would point out. that the Government of India. them· 
aelves of their own accord on several ocoasions, in their own despatches and 
through the mouth of their own Secretaries of State for India. who represented 
her from time to time, have pointed out tha.t in most of these military arrange. 
ments Indian interests have not been sa.feguarded, that in some other matters 
illey have been poeitively injured. The military expenditure budgeted tm. 
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:year is 55 crores and ten la.khs. The Retrenchment Committee .on~y a few 
y.ears ago said that it should as far as possible be brought down to 50 crores. 
And yet what happens 1 It is forgotten and no attempt is made; and even if 
attempts are made, I muat say that 80 long as the present system continues, 
no Commander-in-Chief, no Finance Member, will be able to effect a real saving. 
It is the system that is at fault, the system that has been pursued for over a 

--century in this country. In addressing this Council in 1924 the distinguished 
gentleman to whom I made a reference very rightly pointed out that a great 
deal of expenditure, military expenditure so-called, which India is asked to 
bear, is due to the entirely wrong policy of the Army Amalgamation Scheme. 
On thi~ subject Fawcett, a very distinguished and notable Englishman who 
calways pleaded the cause of India said in the House of Commons years ago: 

.. It was forced on the Government of Indi" in 1859 by the HOlIle Government agaiDst 
-ahnost the unanimous opinion of t.he most tried and experienced British officers." 

Then again he pointed out : 
.. .fl partnership has been established between India and England, 8Ild as one of the 

partners is extremely rich and the other extremely poor much the same incongrui,ties and 
many of the same inconveniences arose as if two individuals were to join in housekeeping, 
one of whom had £20,000 a year and the other only £1,000 a year." 

And a very distinguished offioer of this country, Sir Ashley Eden, presiding 
-over the Simla Army Commission said: 

.. We think that the position of the army employed in this country should be organiled 
and administered with regard to the interests of the people of India. and not for the pur· 
pose of supplying the defects in the system of home defence, and above all that it should 
not be made the mesns of obtaining at the eost of India advantages for the army at home 
which do not entirely affect the interests of the country." 

Sir, the contention of my oountrymen for over half a century has been tha; 
Great Britain gains considerably by its military policy in India, that India has 
been losing, is losing and will continue to lose, unless this vicious policy is 
abandoned. Lord Roberts acknowledged years ago, without any hesitation that 
British supremacy in India must be maintained and cut that it enti~led them, 

. as it were, to take a great deal of Indian revenue for perpetuating that supre-
macy. A protest against this polioy has constantJy been made and it was 
made by the Assembly in 1921, when in oonsidering the Esher Committee 
Report they "repudiated the assumption underlying the whole Report of the 
Esher Committee that the administration of the Army in India cannot be 
'considered otherwise than as part of the total armed forces of the Empire." 
And our distinguished Commander-in-Chief, His Excellency Sir William 
Birdwood, in speaking at the Simla Session last year said: 

II The Army in India is one link in thc Imperial chain of the defence t'f the Empire." 

It is because this view of the case has been taken that Indians have been sub-
jected to the greatest handicaps and the country deprived of the money that 
should legitimately have been given to the relief of the tax-payer and for the 
nation-building departments. We are told that the British Government ha.ve 
taken steps to put us on the road to re3ponFlihle government. No nation can 
ever reach the goal of responsible government, it is not even .possible for. ~hem 
to go on treading on the road, if you make no attempt to glv~ them DllJita.ry 
education, and facilities for defending themselves and maJring themselves 
really fit for national defence. In no country in the world has this polioy 
been pursued. And what happens, what is the situa.tion now! We have 

-no share jn the work of national defence. Out of nearly 7,000 British officers 
,you have only 84 Indians. Every British soldier costs 4: times more than an 

B 2 
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Indian. Having turned down all the important proposals of the Indian 
Sandhurst Committee under circumstances which have been narrated by my 
Honourable friend Sir Phiroze Sethna, we are consoled with the statement 
that we have the 8·unit scheme. 

I feel lowe it to myself and to the gentlemen who are responsible for 
giving me the privilege of addressing this Council that I should state that 
British military policy in India in the past as well as in the present is based 
upon a policy of distrust .•••• 

THE HONOURABLE NAWAB 8m MUHAMMAD MUZAMMIL· ULLAB 
KHAN (United Provinces West: Muhammadan): It is based on th8" 
policy of strength. 

THE HONOURABLE MR. G. A. NATESAN: I recollect as a student of 
Indian politics the fact which has left an indelible impression on my mind 
that from time to time, whenever attempts were made to give Indians a proper 
share in the administration of this country, this feeling of distrust was given 
expression to. It was the same note of wa.rni.ng that was uttered when an 
attempt was made to put Indians in the Executive Council of the Provinces. 
and of the Central Government. I do not know if there is anyone here who 
has had the good fortune of serving with many a distinguished Indian not only 
in the provinces but also in the Central Government who has anything to say 
against the capacity or the character or the ability of the great and distinguish-
ed Indians with whom he might have come in contact. Sir, I may make some 
allowance for the praise offered to Indian officials in the after-dinner speeches, 
but I may put my faith in the public declarations of Viceroys and Governors 
who have published communiques after the retirement of these distinguished 
Indian gentlemen' eulogizing their merit and worth. When it is admitted on 
all hands that they have served with ability, with loyalty in the civil depart-
ments, may I ask why this policy should not be pursued in the military 
department as well. Distinguished Indians have held the highest posts both 
in the Local Governments and in the Central Government and under them have 
served the distinguished officers of the Civil Service, of the Engineering De-
partment, of the Indian Medical Service and of the Indian Educational Service. 
and I am yet to find people who have grumbled that in any way they have 
been treated badly or the cause of good government has suffered. Sir, the 
policy of trust which has been pursued there has been productive of a great 
deal of good. Why not adopt the same policy of trust in the military depart-
ment also, which is certainly a safer, a wiser and a more statesman like policy ¥-
I do not know what is really in store for this policy, but I would point out that 
Government should enable us to feel that, although they are largely foreign 
in personnel, they are national in spirit and sentiment, and this can only be 
done by undertaking all those responsibilities which national Governments in 
other countries have undertaken. 

It looks, Sir, as though in the present state of affairs the voice of the living-
has no effect on anyone. Ma.y I, therefore, close with the voice of the dead 
and with the voice and patriotic utterance of a distinguished Indian, I mean 
the late Mr Gopal Krishna Gokhale, who spoke in 1007 these pregnant words : 

.. The public mind is in a state of great tension l the situation is an anxious-almolt 
critical-one. and unless the higbest statesmanship inspires the counsels of the Government 
difficulties threaten to arise. of which no "llan can foresee the end." 

It is difficult to lift the veil that hides the future. But I can only hope. 
~ir. that in the administration of this country Government will show mon 



GENlIlRAL DISCUSSION OF THE BUDGET-PART II. 
, , 3&3 

prudence and statesmanship than they have in regard to thia question which 
vitally affects our future. 

THE HONOURABLE MR. P. C. DESIKA CHARI (Burma.: General): Sir, 
.this is the last Budget tha.t the retiring Finance Member has presented to the 
Legislature and whatever may be the differences of views as rega.rds the methods 
.adopted and the policy pursued, judged by the results 80 far achieved we have 
every reason to pay 8. fitting and well-deserved tribute to one of the greatest 
Finance Members which India has ever had. Sir, the final extinction of the 
provincial contributions is the last but not the least of his many achieve-
ments. The abolition of the cotton excise duty, the assistance to the cotton 
industry, the BOund and prosperous financial condition of the country at 
present as a result of the policy pursued and our present debt pOHition which 
makes us hope, as he has put it, that by the end of 1928-29 we would be able 
to wipe out the debts due to the revenue deficits during 1918-19 to 1922-23 
without, having recourse to any fresh taxation, all these achievements go to 
the credit of Sir Basil Blackett. Sir, these and many other achievePlents are 
apt to be forgotten by the Legislature constituted as it is under a half-hearted 
refonned constitution. The present constitution gives little or no power to 
the Members of the Legislature beyond the powers of mere criticism, and under 
the circumstances it is no wonder that the Members of a I..egislature'not possess-
ed of tho opportunity of sharing the responsibility should ignore these achieve-
ments in criticising the actions of the irremovable and autocratic executive. 
The a.bove remarks of mine, however, do not imply that we have no reason to 
grumble. In the matter of debt redemption, it is a matter for regret that the 
Honoura.ble the Finance Member has not thought it fit to follow the wise 
and statesmanlike policy pursued in England and other countries. In his 
undue haste and over-anxiety to discharge the debts of India, Sir Basil Blackett 
has mercilessly sacrificed the interests of the present generation to the doubt-
ful and supposed benefits of a future generation. Sir, in dealing with the post-
war problems he has been pursuing a very short-sighted policy. If only he 
had followed the pi'Jlicy pursued iu England and other countries in reducing 
taxation, there would have been an era of trade prosperity and industrial 
expansion. This would have led to a progressively increasing yield Wider the 
various heads of revenue which would have enabled the Govenunent in due 
()ourse to deal with nation-building departments and the question of debt 
redemption more effectively. Sir, by adopting the policy which he did, he 
has done au incalculable injury not only to the present generation but also 
to the future generation in hampering an expansion by keeping up over-
taxation which can only be justified under very abnormal conditions. I have 
one word more to say about the finanoial policy and it is this. It is a matter 
for regret that the Honourable the Finance Member has not thought fit to 
follow consistently the wise policy of avoiding borrowing abroad. After 
making the~ Fmarks, I now turn to the military side of the Budget. 

The topheavy military expenditure is out of all proportion to the resources 
-of the State and the needs .of the country and has been eating into the vitals 
of the nation. Sir, I cannot help expressing the view that our military com· 
mitments are the outcome of the policy of subordinating the Indian national 
interests to the Imperial policy of the British Empire. Judged by the use of the 
Indian Army, it has been made to play the role of the watch-dog of the British 
Empire. In this sense it is an anny of occupation and an expeditionary force 
readily availabla iIi the interests of Great Britain, and it cannot in any sense 
be said to be a national army or a. national militia. Assuming for the sake of 
argument that we require an anny of the present size and strength, I do not 
see why the old policy of distrust which has been followed since the days of 
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the Indian Mutiny sboul~ be continued and persisted in after the lapse of 
decades especially in view of the fact that the Indian Army has given better-
accounts of itself since then and has also given considerable evidence to com. 
mand the confidence of the Government. I can claim for the Indian soldier 
without fear of contradiction, judged by past experience, the same standard of 
fighting capacity and the same standard of efficiency as is generally claimed. 
for European soldiers. It has been generally admitted, and I think it has 
been proved beyond the possibility of doubt by the facts and figures whioh 
have been given in the other place as \\'ell as hE-re, that the Indian soldier 
costs considerably less than the European Boldier. If the British Government 
is genuinely anxious to help India's cause, they could do not.hing het.ter than 
reYert to the pre-mutiny proportion of the Indian element in the Army. 

I would even go further and ~ay that. there ill absolutl'ly no I'cason for 
going to England for the rank and fil£'. If we (an do Hat. we (nn hovt' the 
ner(,E'l'ory stn'ngth, and at the same t.ime ba.va the 88me standaId of cfticirncy 
by mllnning the .Army with Indians and Indians alone. I do not Ilee any reason 
why the British statt'l'men, who, if they are reany anxious to forward India's 
caUIre, and to help the peor Indian tax-payer, Ilhould not Indianise the Army at 
least as regards the rank and file. Unless thill is effec·tively done you cannot 
relieve the cJushing 1U1den of taxatie>n on the poor Indian Feasant, yeu cannot 
relieve the eeonemic depression, and you canJlot have peace and rontcntment 
of the masses which is 80 very vital to the safety of the Empire. If the Army 
i8 an insurance against. risk, I say curtail the eXJWnditure by Indianising at 
least the rank and file, which i8 the greatE'st in8urance in the interest of the 
safety of the Empire. 

Then turning to the question of the policy adopted in the matter of officer· 
ing the Army. I cannot adequately express the keen disappointment which 
I felt in my place in the Council gdlery in the other place when I heard the 
announcement that British statesmen, aided and abetted by the Imlian Gov-
ernment, have thought fit to turn down the main proposals of the Skeen 
Committee. I saY' that Government has deliberately chosen not to adopt the 
recommendations in the spirit in which they have been recommended, a.nd I 
believc after all modest recommendatiollB were made by a Committee which 
was largely Indian-they had to make very modest. proposals in the hope that 
they at least would find ready aCceptance. The matter has been dealt. more 
fully by more competent people, and I say that at a future date not far distant 
the Brit-isher will have reason to regret. the decision which he has taken, which 
is bound to weaken the bonds of the Empire. Sir, unless thifl dC'ciAion is reo 
versed very soon, there is absolutely no chance of our grandchildren or great. 
grandchildren realising the ambition of having an Indian Army, wholly or 
almost wholly, officered by Indians.. 

I do not want to pursue the matter further, and will deal with one or twO" 
other departments for which the Budget figures h~ve been given. Sir, I shall 
-now deal with the Department presided over by the Honourable Sir Bhupendra 
Nath Mitra, and which is represented here by the Honoura.ble Mr. McWa.tters, 
namely, the Post and Telegraphs. I believe that next to the military this is· 
a department which has given the greatest dissatisfaction, The timid and 
unprogressive policy which has been pursued by this department does not 
appeal to the public or to the Members of the Legislature. I find that the 
Retrenchment Committee laid d.Qwn that the expenditure of this department 
ought to be kept down 1UI.low lUI 81 crorea, but the expenses of thi8 department 
have been bounding up with no visible progreB8 as a department· of nationa.l! 
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utility. I find in the Honourable the Finance Member'lI speech that a reference 
'Was made by the Standing Finanoe Committee to the oft-repeated slogan of 
the Legislature that it is high time that this department should follow the 
policy of reducing the postal and telegraph rates. I believe that a reduction 
of· the u-legrap~ charges to six or even eight annas will result in an increase 
of the telegrams sent, and would not result in the losses which we now have by 

. keeping the telegraph charges so high, because it is at present unpopular and 
prevents many people from sending telegrams who would otherwise he inclined 
to take advantage of it. Then again, Sir, if the Government would only boldly 
initiate a reduction in the postcard rate, their move would be justified by the 
results in the long nm and you would be satisfying a persistent and crying 
national demand. 

I now tunl to another department-a department presided over by the 
Honourable Mr. S. R. Das, whom I do not find here. I do not know who in his 
absence rcpresents that department, but I want to say this: that his depart. 
ment deserve/'! the censure of this House for not carrying into effect thp. reo 
commendations made by this Council on more than one oocasion that the 
leader of the I..eague of Nations delegation should be an Indian, and that the 
Indian delegation"to the League of Nations should be predominantly Indian. 
There is olle other matter. This department. deserves condemnation also for' 
their failure to give eff~ct to the Bar CouncilI'! Act though it was passed long 
ago, on account of the delay in the issue of the notification to give effect to· 
the operative provisions of the Act. 

Sir, I now turn to the department presided over by the Leader of the House. 
My only complaint is that this department does not give free scope for the 
activity of the I.egislatures either here or there; by taking prompt action 
themselves they do not give free scope for criticism of their action. But I 
would avail myself of this opportunity to suggest that for dealing with Indians 
overseas a separate Secretariat may be constituted to deal with the numerous 
problems that crop up every now and then. 

Before I conclude, Sir, I would appeal to the Government of India to 
Burmanise the Imperial services in Burma. Sir, when I go,into the Secreta· 
riat, I feel that I have come to a Secretariat in which there is no representative 
of Burma. The Burma~s do not find a place there, and I read somewhere 
that some officer from Burma. had been recently recruited. But I hope, Sir, 
that they will make an earnest effort to bring in more Burman offioers, and I 
can &ssure them they will not have to regret the step in that direction if they 
recruit a larger number of officers from Burma here. 

In the General Budget there is nothing for Bunna to enthuse over. There 
has been a reduction of provincial contributions; but Honourable Members 
of this House are aware that Burma gets little benefit out of it, hecaus~ it has 
been Burma's lot to pay a large slice of revenue, much larger than her dne 
share, in the shape of central taxation in various ways; and it is a matter for 
regret that in spite of the fight boldly put up by the Local Government, as wen 
as by the Burma Legislature, the Central Government has not thought fit to 
yield in giving a fair proportion of the. benefits of that taxation for the Pro-
vincial Government. But I suppose I will be told presently that those benefits 
are for other people and we must represent these matters before the Simon 
Commission, and it is a poor consolation to have to wait for a long time for a 
province which is sadly iq need of funds for necessary developments. With 
these words, Sir, I conclude my remarks. 

HIs EXom.LENCY THE COMMANDER.IN·CHIEF: Sir, &8 I think 
probably an Members in this Chamber are aware, I made a lengthy statement 
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yesterday in the other place regarding the Sandhurst Committee, and I need 
therefore only detain the House for a very shor' time now. My Honourable 
friend Sir Phiroze Setbna. and the Honourable Mr. Natesan both made 
{'ather sweeping statements just now that Government hav" entirely turned 
down the recommendations of the Sandhurst Committee's Report. I maintain 
that that is not the case. Government have not turned down the recom· 
mendations of the Sandhurst Committee. They have accepted by far the 
larger number of them. In fact, there are only two recommendations regarding 
which Government have not seen eye to eye with the Committee. W(\ have 
agreed to the increase in the present number of direct vacancies at Sand hurst 
by open competition. We have agreed to grant King's Commissions to those 
Viceroy's commissioned officers who satisfy certain conditions. Wc have 
agreed that, in future, Indian cadets should be eligible for competition to the 
Royal Military Academy, Woolwich, and the Royal Air Force College, Cranwell. 
We have also agreed to grants in aid to all cadets who go in future to England, 
to make good the extra expenditure which might be involved owing to there. 
being no college here. As I say, the two points which we !lave not agreed to 
are the immediate establishment of an Indian Sandhurst and the 8 Unit 
"Scheme. As regards the immediate establishment of an Indian Sandhurst, 
I might point out that the Committee recommended that such a Sandhurst 
should be established in this country in the year 1933. They fixed this year, 
because, according to their time table, the number of candidates in India would 
by that time be large enough to justify the establishment of an Indian Sand· 
hurst which could be expected to aeoommodate that number. The Govern· 
ment of India cannot, however, predict what the number of cadets will be by any 
particular year, and they therefore cannot fix a definite date for the inaugura. 
tion of an Indian Military College. That, Sir, cannot be said to Clltirely turn 
down the recommendations of the Indian Sandhurst Committee. Further, 
I should like to state this, that, while we have 10 vacancies annually available 
at Sandhurst, those vacancies have not by any means produced 10 commis· 
sioned officers. We have frequently sent the ten, but they have not been 
able to qualify at Sandhurst. It m~t therefore be quite impossible for us 
to foresee a time when our numbers will justify the establishment of a military 
oollege in this country. We hope, as the Committee hoped, that by increasing 
the basis from 10 t 0 25, we shall be able to increase the output, but until such 
time does come, it must be almost impossible for us to contemplate the im· 
mediate establishment of a military college in this country. If and when the 
requisite number of eligible young men do come forward, then undoubtedly 
the time will have come when the establishment of a military college in India 
will have become aotually urgent. We could of course, I presume-I will 
not assert it-probably get the numbers provided we neglect the one and really 
great factor, and that is, the factor of efficiency, regarding which I think I 
am right in stating, the Committee said this: "There can be only one stand· 
ard, the highest." While listening to what my Honourable friend Sir Phiroze 
~ethna said regarding that, I am afraid I could hardly help coming to the 
conclusion that the Committee did really look upon their words as a pious 
hope. He maintained that if for services of Government, the Civil Service 
or any other service, you contemplate taking a proportion of fifty-fifty, there 
is no reason why we should not do it in the Army. That is an argument, Sir, 
with which I cannot agree for one moment. It may be that by taking 50-
50 in the Civil Service, efficiency does not suffer so much, but if that is the case, 
it can and must be readily rectified. But in the Army you cannot take such 
risks because you cannot rectify them. I think we may regard the Army 
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,as very much like what I once heard an American talking of a revolver say 
... You may want to use a revolver only once but that time YQu want to use it 
da.rned badly ", and that is the case with the Army. The Army after all is 
like a weapon literally forged in the furnace, and if the metal of which that 
weapon is made is soft and useless, it breaks to pieces at once that very day. 
The whole liberty of your country, the freedom of India, the whole expansion 
cif India, and everything else would absolutely disappear in one day if we did 
not maintain our Army at the highest state of efficiency. That is the vital 
point and we cannot foresee with any certainty that we shall have forthcomin~ 
sufficient number of young men up to the standa,rd of efficiency to justify 118 
in agreeing to the immediate starting of a Aandhurst now. 

The other point to which my Honourable friend referred was the 8 unit 
scheme. That 8 unit scheme W88 adopted by the Government of India on the 
advice of my very dilltinguished predecessor, the late Lord Rawlinson. He 
W88 constantly pressed to give a date when further Indianisation on a big scale 
can be contemplated. My Honourable frie",d Sir Phiroze Sethna said it might 
be under the present proposals generations,-IOO years, 200 years,-before 
we can have it. That is exactly the a.rgument Lord Rawlinson used wh,en he 
recommended the 8 unit scheme. He maintained that if young Indians were 
scattered all over the Army it would he quite imp<>¥ible, for generations to 
(lome, to really judge of their efficiency, while if they were brought into definite 
units first of all as squadron and company officers, later on 88 Commanders and 
Commanding Officers, there w~uld be a definite time when you can see whether 
the unit so commanded was of equal efficiency in every possible way with 
those commanded by British officers of the samo standing. That, I think, 
does give us a very definite reason for refusing to abandon a scheme which W88 
deliberately adopted until it h88 had an absolutely fair and full trial. 

I have now met the two main points about which my two Honourable 
friends wanted information. I do maintain most st.rongly that we have not 
turned down the recommendations of the Sandhurst Committee. My Honour· 
able friend Sir Phiroze Sethna asked me to give him some information regarding 
the non· publication of the Sub·Committee's Report. I will not go into all 
the details, but amongst others W88 the fact that the War Office W88 kind and 
OOurte01l11 enough to allow their officers to appear before that Sub·Committee 
to give evidence, and the War Office consider that they are of a confidential 
-character and are not prepared to have it published. Also there arc certainly 
some personalities used in that report which I personally certainly dislike very 
much and I know were very much resented in England, and therefore we have 
felt that publication of a document containing personalities of that descrip. 
tion would only cause ill.feeling and would do no good. 

I also understand that Sir Phiroze Sethna W88 under the impression that 
the War Office denied that one of their officers had givcn the lecture which he 
mentioned at the Military College, Sandhurst. I understand that it is really 
not the case. I understand they said they did not know and they had not got 
full information. That is the best information that I have got. I W88 not 
there personally myself, but the information I have is that the War Office said 
they had not full information about it. (An Honourable MemlJer: "India. 
Office ".) Yes, the India Office. 

THE HONOURABLlIl SIR PHIROZE SETHNA: Does it not amount to a. 
denia11 H he is one of their own officers they could have certainly inquir. 
ed. .. 

HIs EXOELLlllNCY THE COMMANDER·IN ·CRIElt': No, I do not think 
so at all. They would ~ot know in the least. Their officers go down from 
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time to time to lecture at Staff Colleges and other military colleges, and they 
certainly would not be in possession of complete information of what thea 
ofticers go and say. 

THE HONOURABLE SIR PHIROZE SETHNA: They could have inquired. 
We said a lecturer and they could have yery easily inquired and told us whP 
was the lecturer. 

HIS EXCELLENCY THE COMMANDER-IN-CHIEF ~ At the time, as far 
as I know, they simply said they had not t,he information. My Honourable 
friend Mr. Burdon, I think, will bear me out. 

I do not wish to keep thc House any longer. I can assure the House 
that Government have given the very greatest and sympathetic considera.tion 
to this matter, and the fact that we have been able to accept a very large number 
of the recommendations made proves that. But we are quite determin{'.d-
a.nd I am sure I will have the House with me in this--that it is absolutely 
essential to maintain the cfficiency of the Army. 

THE HONOURABLE Sm ARTHUR }'ROOM (Bombay Chamber of Com· 
mt'TCe): After listening to the very .lull explanat.ion which His Excellency 

the Commander-in-Chief has 80 kindly given to this House, I 
1 P. M. do not propose to introduce in -the few remarks that I have 

to make in connection with the Budget. any further discussion 
on the merits or the demerits of the Skeen Comm~ttee's Report or on the merits 
or the demerits of the action which the Government of India propose to t.ake 
on it. 

The Budget has not produced any surprise; in fact" I think it is a budget 
which we all expected, and I t.hink that this Council might readily accept it 
as a clear and concise statement of a balance sheet which has a balance on 
its right side. 

I will just refer very briefly to the revenUf> and expenditure side of the 
Budget and to the remarks which fell from my Honourable friend, Sir Phiroze 
8ethna, on the question of income-tax, I should like to associate myself with 
the remarks he made as to the deterrence on trade which a heavy income-tax 
brings. At the same time I quite realise that the Central Government cannot 
produce money which they have not got, and I will contc.mt myself with asking 
the Honourable the Finance Member to place on record that this question of 
reduction or relief in the very excessive amount, of super-tax and income-tax 
which this country hears,-and I do not think it should necessarily he com· 
pared to income-tax in any other country-to place on record that this might 
be explored by his successor. One other item in the revenue and expenditure 
aide of the Budget which caught my eye and which might possibly have been 
expected to catch my eye is the very great increase in the income received from 
the excise duty on motor spirit, The amount received from the cxcise duty 
on motor spirit in the year 1924-25 was in the neighbourhood of Rs. 79lakhs, 
while in the year ending the 31st of this month the amount estimated to be 
received is Rs. 124 lakhs, I merely refer to this because I have at heart, and 
the Committee on which I have the honour tAl servE" h8.fl at heart" the develop-
ment of roads in this country, and I think that with this enormous increasc in 
customs duty derived from mo~or spirit, which practically is 80lely used for· 
motor cars, which in th~ir turn use the roads, Government might consider 
the possibility of spa.ring some of that revenue from this excise duty to go. 
towards the improvement of roads, I should like to ask the Honourable the-
Finance Member to leave the pMsibility of exploring that further also on 
record. 
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Complaints have been made that the Central Budget has been balanced 

at the expen~ of the Provinces. Well, that mayor may not be, but I think 
we must be fair in this matter and recognise that the MeSton Award was not 
a creation of t,he Honourable Sir Basil Blackett. If he had had the under-
taking of the financial relations between the Provinces and the Central Govern-
ment, I have no doubt that he would have brought about a much better state 
of things. When this charge is levelled that the Central Government have 
balanced their Budget at the expense of t.he Provinces, WP. must. remember what 
Sir Basil Blackett has done with the surplus in his Budgets. He hat! done away 
altogether with the provineial contributions. If Honourable Members will 
bring their memories to bear on the total amount of thCl.~e provincial cont,ri-
butions, they will realise what a very large Rum it has be<'u for the Government 
to wipe out altogether. Then again last year Sir Basil Blackett wiped out the 
cotton excise. That again represents something in thc ncighbourhood of 2 
crores of rupees, and that is not a small thing to achieve out of revenue. With 
these two, what I may ('all, obnoxious subscriptions from the I>rovinces to the 
Central GoYernmf'nt being removed, Sir Basi1 Blackett leaves a very good 
inheritanoe for his f!uccessor to tackle next, year possibly income-tax, potlsibly 
some other form of taxation which Members of this Council have brought 
before the Finance Member from time to time as being oppressive. 

I now turn very briefly to the part of the Budget which always has 8. 
peculia,r attract.ion for me and that is the st.udy of thc Ways and MeMs and 
Debt. I think that there is no greater demonstration of t.he able mann€'r in 
which Sir Basil Blackett has conducted the affairK of this country durillll: the 
five years of his offic€' than what is shown by a study of the way"s and means 
and public debt statement which appears in thc budget statement this year. 
It is no mean achievement for tht' price of Government flCCurit.iNl to have 
increased in the last five ypars by something like 25 per cent. Many Honour-
able Members of this Council might. wish that they had bought those securities 
5 years~ ago, and then perhaps they would be loud in their p~aises of the finan-
cial management of the country, louder even than they are now. Then again 
look at the public debt. The public debt has increased from 878 crores to 
991 crores in the five years, but the unproductive debt haR been reduced from 
254 to 178 B,nd that is the whole crux of the situation. Productive debt 
does not matter. The unproductive debt is a thing which hang!! like a mill 
stone round the financ€'tl of any eountry, and the fact that the Honourable the 
Finance Member has been able to reduce the unproductive debt in this eonnt,ry 
during the last five ypars of his office is, I think. a standing testimony to his 
financial abilit.y. In discussing the results achieved by Sir Basil Blackett 
I have heard Members say that he has been favoured by a series of good. mon-
soons. That, Sir, if! very true. A series of good monsoons wouldnot, however, 
have balanced the Budget by themselves. It takes a man of great financial 
ability to seize his opportunities and apply them to the advantage of India. 
Then again the Honourable Sir Phiroze Sethna has mentioned that Sir Basil 
Blackett has frequently been criticised by various bodies in this country and 
possibly in this Council from time to time. Well, I feel quite sure that Sir 
Basil Blackett docs not resent helpful criticism. I fecI quite sure that he has 
never resented any criticism levelled at him in this Council. It is only when 
criticism becomes carping and not helpful in the slightest degree, and when it 
is based on incorrect statements, that, if I were the Finance Member, I should 
feel inclined to say " away with them." Constructive criticism can be very 
helpful to anybody conducting a business or finances of ,.11Y kind. 

Whatever feelings the Honourable Sir Basil Blackett may have in saying 
aood-bye to this Council, in saying good-bye to this cOUlltry and in quitting 
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the high office he has held with such distinction during the past five years, I 
think he may go with the knowledge that he has gained the esteem of aJl the 
Members of this Honourable Council, an esteem born o} the fact that we know 
that whatever he has done, whether we have criticised it or not, whatever he 
has undertaken to do, has been done with the one ideal of doing something for 
the benefit of the country for which he has worked so hard during his five 
years of office. And in his departure I can assure him that he carries with 
him the sincere wish of this Council for continued success wherever he may be 
in the future. I cannot help thinking that whether he leaves this country 
with regret or whether he leaves it with some sense of relief, he will be satisfied 
in the knowledge that he leaves the country's finances in a very much improved 
state now compared with the stat.e in which he found them when he first took 
up his office. (Applause.). 

THE HONOURABLE SIB ANNAMALAI CHETl'IYAR (Madras: Non· 
Muhammadan): Sir, I do not propose to spl'Ak muoh in detail but shall con· 
fine myself to one or two observations of a general nature. Sir, the retiring 
Finanoe Member has honestly tried to serve India with devotion and ability 
and has achieved a large measure ~of success. He has put an end to the era 
of deficit budgets and has been presenting us with a series of surplus ones. 
The most outstanding feature to my mind is the total abolition of the pro. 
vincial contributions. Sir, we know the debates we have had here and in the 
other House regarding these contributions-province fighting with provinoe 
and all fighting with the Central Government. Sir Basil went on along the 
path he had marked out for himself steadily, and we see the wisdom of his 
policy to.day in the complete remission of what has been termed the iniquitous 
provincial contributions. The provinces now know where they are, and they 
can now set about maturing schemes of public utility. I am sure that the two 
halves of the provinces will do all in their power to advance the general well· 
being of the people, with the released amount at their disposal. The other 
equally good feature of Sir Basil Blackett's Budget is his publio debt policy. 
Borrowings outside India have been largely reduced. Unproductive debt 
has also been reduced. It is gratifying to note that Sir Basil expects the un· 

. productive debt to be comple'tely wiped out in about twelve years. His policy, 
Sir, has much to commend itself and has been, I am sure, prompted by a genuine 
desire to do good to India. One of his greatest achievements would have been 
the establishment of a Reserve Bank in India. He had set his heart on it, 
and it is sad to think that his Bill on the subject, which deserved a more gene· 
rous consideration, did not meet with a better fate. However, Sir, he has 
the satisfaction of having done his best in the matter; and if it is not an accom· 
plished fact t?da.y, the fault certainly is not his. 

Sir, there are other important points in his Budget, though minor in charac· 
ter. We feel that aJl this has been made possible by the imposition of addi· 
tonal taxation during these years, and we also feel that this should be reduced 
to a more normal level. This additional taxation has had the effect of 
hampering the trade and the industrial growth and expansion of the country. 
and therefore an appreciable reduction is called for; and I am sure this will 
be done at an early date, consistently of course with general financial consi· 
derations. Some of these taxes have been levied as temporary expedients to 
get over the difficulties created by the War. It is now ten years since the 
War ended, but the taxes are still continuing. Sir, let us hope with Sir Basil 
that his successor will be able to achieve what he himself would have achieved 
had he continued a few years more in this country, that is to have the taxes 
reduced. Sir, we believe that the present financiaJ. position of this oountry is 
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Bound and strong and India's credit here and abroad stands at a high level. 
If that is so, I believe, Sir, the House will agree with me when I say that this 
is mainly due to the farsightedness of the Honourable the Finance Member. 
Sir Basil has earned the sincere thanks of India, and her good wishes will 
always follow him wherever he goes and whatever be the sphere in which he 
may find himself. 

(The Honourable Mr. Kumar Sankar Roy Chawdhury then rose in his 
seat.) 

TaE HONOURABLE THE PRESIDENT: The Council will now adjourn 
till Twenty ~utes Past Two. 

The Council then adjourned for Lunch till Twenty Minutes Past Two of 
the Clock. 

The Council re-assembled after Lunch at Twenty Minutes Past Two of the 
Clock, the Honourable the President in the Chair. 

TaB HONOUBAllLE MR. W. A. GRAY (Burma Chamber of Commerce) = 
Sir, I almost feel that IiOme apology is necessary for taking up the time of the 
House by referring to a subject which is by way of becoming a hardy annual. 
But it is because representations are made year after year without any result 
that I think some mention of the matter is just ified. I refer to the export 
duty on hides and skins in which Burma is keenly interested. 

Last year, Government made proposals for giving relief to the industry 
of hides and skins but unfortunately their intentions were frustrated. Since-
then we have had reason to hope that some proposals might be put forward 
for substituting a cess for the export duty, but so far nothing has come of that. 
The cess, in the first place, will be used for assisting the industry and I under-
stand that another advantage of the cess as compared to the export duty from 
the point of view of the Burma exporter is that a province cannot be exempted 
from the operation of an export duty but it may be exempted from the opera-
tion of a cess, in which case, no doubt, Burma would have an opportunity in 
deciding whether it wished to contribute to the cess or not. 

Another point to which I wish to draw the attention ia the method of the 
presentation of the accounts. We are presented with an enormous mass of 
literature, but my experience is that if I want to find out any particular thing, 
I am generally unable to do so. The point which I have in mind at present 
is the financial relations between Burma and India. When the constitution 
of India was under discussion on the last occasion, the case of Burma was 
regarded separately from that of the rest of India, and it seems likely that the 
same will happen now that-the Statutory C'.ommission is investigating matters. 
I have no doubt that. the question of the separation of Burma from India will 
be taken into consideration. Our point of view in Burma is that whatever 
other reasons there may be for the separation of Burma, we arc unahle to come 
to any conclusion on the matter until we know what separation is going to' 
cost us. Perhaps I may take the liberty of trespassing on the time of the 
House by giving them a short history of what has ha.ppelled in this oonnection. 
In August 1924 there was a motion in the Bunna Legislative Counci! for the 
,appointment of a small Committet" to col1oot facts and figures re)fI,ting to 
the revenue and expenditure of Burma in the event of its being separated from 
India. showing parlicularly the advantages and disadvantages of separ&tion. 
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'The Burma Government were unable to agree to that Commit.tee, hut they 
-endeavoured to put forward some figures showing the financia.l relations between 
Burma a.nd India. Those figures were submitted to the Government of India 
for confirma.tion, a.nd the Government of India replied that they were unable 
to agree to t~em but they did not, produce any figure~ which gave the in-
formation which was required in Burma. The reason given was that it was 
extremely difficult to find out from the published accounts how the expendi-
ture should be a.pportioned to the different provinces. In a speech delivered 
from the chair at the annual meeting of the Burma Chamber of Commerce 
a.hout twelve months ago, it was said that, though the task might· be difficult, 
that was no reason for not attempting it. It was further pointed out tha.t, 
though the figures might not be available from the published acc,ountB, it 
seemed almost incredible that there were no other accounts from which the 
figures might be obtained. That is the position, Sir, in which we are now, 
and I should like to ask the Finance Department to consider this matter again 
and soo if they cannot give us, the inha.bitants of Burma., something on which 
we ca.n rely in forming a decision as to whether or not \Ve are to a.dvocate 
separation. 

Before I sit down, I should like to 80880Ciate myself heartily with the 
remarks whioh have faUen from several Members in this House in praise of 
the achievement of Sir Basil Blackett during his five years in India. Many 
of us rna.y have disagreed with him on matte1'8 of detail, but as regards his 
.general policy, I feel that nothing but praise iB due to him. I heartily congrat-
ulate him on his achievements and condole with him in that he has not been 
able to bring to oompletion some of the other schemes whioh he had devi~ed 
for the benefit of India.. 

THE HONOURABLE Sm MANECKJI DADABHOY (Central Provinces: 
Nominated Non-Official): Sir, this year's Budget is of peculiar interest as it 
not only closes a brilliant Rnd outstanding financial career in this country, but 
it also closes with it one of the great sore points of the provinces, I mean the 
provincial contributions. Happily, Sir Basil Bla.ckett during the last four 
years has been in a position to present to this country surplus budgets in !lUC-
. cession. It is true that these surpluses which have accrued are to a certain 
measure inevitable owing to the policy of taxation that has been adopted since 
1924. This year's Budget shows a fairly good surplus, but I am convinced that 
the 6na.l accounts will prove to be even more encouraging and considerable, 
unless any untoward event happens. The final position of the fina.nces in 
1928-29 will be much better than they are to-day, and I say so for the simple 
reason that the whole policy of our taxation has been a sort of progressive one. 
The system which has been introduced must yield progressive receipts in the 
yeal'S to follow. I fear that in judging the surplus the Finance Member, with 
his usual caution, has acted with great oiroumspection and with the desire to 
leave his successor in a. position substantially stronger than himself. He has 
in my opinion taken a. somewhat pessimistic view of the revenues of the country. 

Sir, my remarks a.nd observations should not be taken in any way to find 
fault with the system a.dopted by Sir Basil Blackett in the years that preceded 
1923, the yeal'S of huge deficits. The policy which the Government of India 
followed was the only one policy which could possibly be adopted by a sane and 
sensible Gov'emment. and a Government whioh is in a position to realise its 
responsibilities and its position to the country. At the same time I am. bound 
to state that the post-war taxation which was introduced has not been sub· 
:stantiaJly reduoed. I acknowledge with gratitude what Sir Basil Blackett 
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has done in the matter of the removal of that horrible excise duty. He had 
given us last year some relief to the cotton industry in dispensing with the duties 
leviable on machinery and stores. He has been endeavouring in other 
directions also consistently with the finances of the country to give such measure 
()f relief as is possible. But I must point out, as it may perhaps appear that 
these observations of mine are inopportune to-day when Sir Basil Blackett is 
going to relinquish his office within the next few days, that these obscrvations 
will be of some importance and use to his successor who will assume shortly 
a grea.t and responsible charge. In fact to a certain extent the Honourable 
the 1!'inance Member has felt himself the indefensible position of the general 
tariff duty. He himself had the frankncss to admit that the 15 per cent. general. 
tariff duty, revenue tariff, is unduly high. Of course our general tariff duty has 
the complexion of a protective character. But for revenue purposes, it will 
be acknowledged, that that duty is more than it ought to he, whether from the 
point of view of protection to the industries of India or to maintain our 
revenues. Where such protection is needed we have now the machinery of the 
Tariff Board. But where the question of the general tariff is concerned, my 
argument is that it must be decided on the general merits of the case and such 
·duty should not be very high. As far as I am aware-·I speak subject to cor-
rection by the much wider knowledge of Sir Basil Blackett-this general high 
duty of 15 per cent. is not to be found in any other country except in special 
·cases where protection of certain industries or certain classes of trades is neces-
sary. I hope in this as well as in the matter of post-war taxation, in time when 
-our finances permit, some relief will be speedily given. 

The Finance Minister must have observed that there'has been a loss in 
income-tax. There has been a loss in other sources of revenue, and this is all 
·due to the fact that the present high taxation is in a way killing the industries 
·of the country. If the trade of India and if the industries of this country are 
to prosper, it is essentially necessary that so far as possible a sagacious and 
equitable policy in the matter of taxation should be devised, which will do good 
to the country; and I appeal to him to put it on record that at an early date 
a rediHtribution or revision of the taxation machinery is undertaken. Two 
years ago the Taxation Committee's Report was paS8£:d. I quite understand 
the difficulty of Sir Basil Blackett. in not tackling the question at present, be-
cause if he assumed that responsibility he would not htl in It position either to 
give effect, to them or t.e carry out his suggestions; but I hope that his successor 
will at an early date see that some of the most important propollals of the 
Taxation Committee are carried out and that a more just and equitable system 
of taxation is introduced in the c011ntry, and that one class of people is not 
penalised and mulcted by having to pay a muoh higher and disproportionate 
share of the taxation of the country. 

Sir, the key of Sir Basil Blackett's financial administration is to be found in 
his handling of the debt of the country. Sinee his af!sumption of office he has 
increased the productive debt and substantially decreased the unproductive 
debt. In normal circumstances he foreshadows total extinction of the 
unproductive debt in the next 12 years. I was very sorry to hear my friend, 
Mr. Chari, this morning making an observation that with undue haste he has 
surrendered the interests of this generation to tl)(~ llext gel1C'!'ation. T 3m sure 
if my friend, Mr. Chari, had thought over'the matw-r he would not have made 
this statement. I think the greatest"' cvent in the career of Sir Basil Blackett 
in this country is his action in placing the position of the public debt· on • sound 
basis: and this is the greatest achievement of his fina.ncial administration. 
He has provided substantially for the reduction a.nd avoidance of debt, and this 
polioy in a few yeal'8 will prove the great foresight of Sir Basil Blackett in thiI 
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matter, and I say that it would have been disastrouB for the interests of thia 
country if this scheme had not been devised. It is an ordinary case of exel'Cise 
of prudence and sound judgment. Take the case of a man who has got a. debt; he 
has a certain income and makes no provision for the debt out of his income. 
What will follow? Bankruptcy. It is the same with the State. The State 
must provide for a sinking fund for the redemption of debt, and here my 
friend, Mr. ChlLri, airily says that he has with indecent haste adopted this 
policy. 

THE HONOURABLE.MR. P. C. DESIKA CHARI: What. about England 1 
THE HONOURABLE Sm MANECKJI DADABHOY : I am not. discussing the 

English Budget at present. I appeal to Government that Sir Basil Blackett, 
before he leaves this country, will put on record the extreme desirability of 
doing something sUbstantial in this matter. I think there is a great deal of 
temptation in this country; and I see there are complaints made all round that 
they want that the sum which haa been appropriated to the sinking fund for 
t he avoidance of debt. should be utilised for the purpose of giving relief in matters 
of general taxation. I say it would be an inequitable and improper thing to do 
so, and J hope the Government will at an early date put this mat·ter on a statu-
tory bll.8is, so that by legislation they may declare that. a certa.in percentage of 
our income shall be permanently appropriated towards the avoidance of debt 
and no temptation of any kind may be placed in the way of men like my friend, 
Mr. Chari, and oth~rs who are complaining about this matter. To my great 
surpriSe, I find that even the Bombay Merchants' Chamber has passed a 
resolution to the effect that this money should be appropriated towards giving 
relief in matters of taxation. My own opinion is that if Government adopts 
such a policy it will be very disastrous indeed. I would therefore ask Govern-
ment to see that no remission of any taxation is ever given by a suspension of 
the sinking fund as suggested by the various bodies in the country and also by 
several Members in the other place. It should be borne in mind that the im-
proved credit of India in the monetary market is due to the satisfactory 
basis on which the national debt has been placed. 

Then, Sir, there arc some other matters to which 1 would invite the atten-
tion of the Honourable the :Finance Member. I think this year only 24 crores 
of rupees have been allocated to capital expenditure, in addition to the four 
crores for the purchase of the Burma Railways. In my opinion, this amount is' 
too small. This is a departure from the policy definitely laid down some time 
ago that thirty crores of rupees shall be annually spent on capital expenditure 
on Railways. Recognising the important part which the Railways of India. 
play in the general economic advance of this country, the Railway Board and 
the several other railway authorities are now considering the method and 
manner in which this money should be spent. I would invite their attention 
to the development of agricultural areas by means of branches in feeder lines 
with the definite object of stimulating agriculture and transport of agricultural 
produce. In my opinion the Finance Member was on unassailable grounds 
when he stated the importance to India of persisting ill the policy of spending 
money freely on capital developmenttj>r productive purposes. 

As regards the educational grant, I am glad to see that expenditure under 
the five years' programme is to continue for the present. But J am rather dis-
appointed this year, ~c8;u~ a .similar new pr~gramme has not been provided' 
on account of finanClal1imltatlOllS. I trust ill these matters the polioy pro-
pounded last year by Sir Basil Blackett will be followed, and that large sums of 
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money will be devoted to the expansion and iroprovemeni of vernacular 
education, and among the more important of these, to the imparting of com-
pulsory education in the Imperial Capital of Delhi and the opening of several 
hundreds of primary schools in the Nort,h-West Frontier Province. I trust 
this policy will be steadily pursued, and there will be no temptation of any kind 
to depart from the scheme laid down last year with so much precision by my 
Honourable fritnd the Finance Member. 

Sir. with regard to Special Reven;ue Reserve Account, 1 would like to make 
one observation. This fund was inaugurated a year ago as a temporary reserve 
for liquidating provincial contributions and also to meet pOBBible liabilities in 
connection with the opening of the Reserve Bank. The Reserve Bank scheme 

. has now heen shelved, at ll'.ast, J believe, for sometime and the provincial 
contributions have now been satisfactorily concluded. I do not. like to see so 
many reserve funds. I should like to see in the Government of India greater 
simplicity and few reserves as far as possib.e. It will conduce to the proper 
working of the administration of the various departments, and 808 I feel that 
there is no neceBBity for keeping so many reserve funds. I tru8t Government 
will see their way to di8pense with the Special Revenue Reserve Acc ount at 
an early date. . 

I de8ire to make a· few observations on the que8tion of loan operationa 
We intended to obtain last year 27 crores hy floating a loan in India out of 
which only 18'5 crores were taken up. We had to borrow £50,00,000 in July 
last in Engla.nd and £7,500,000 in January. I :understand the firat loan, 
the July loan, has already been liquidated. There is always a great deal'said 
about our external borrowings quite rightly, but in thi8 case 1 am afraid the-
failure of the loan last year in India was due to the 80mewhat short-8ighted 
policy on the part of the Government of India. In my 8peech last year from 
this very place I warned the Government of India that they would not succeed 
in floating this new loan unless they made their terms very attractive. Sir 
Basil Blackett now admits that ourtenn8 were not attractive enough. The 
fact of its being a short period loan also considerably militated against the 
raising of the full amount. I attribute the failure of last year's loan also to the 
unrest in the country, because of the agitators, the people who deflected public 
opinion in Bombay, men who misled the public opinion on the question of the 
ratio. lt was that feeling a.gainst the exchange ratio in Bombay that contri-
buted to the failure of the last loan. 

THE HONOURABLE SIB PHIROZE SETHNA: Certainly not. 
THE HONOURABLE SIB MANECKJI DADABHOY: That is so. You 

have not seen the figures. It was duc to that ill-advised and ill-considered 
opposition to the exchange ratio that caused the failure of that loan, and I 
definitely say so with all emphasis without any fear of contradiction?,?- .this 
point. It is this sort of short-sighted policy adopted by our Indian politiclans 
which is detrimental to the CBuse of India. They mix up politics with economic 
and financial questions and that is one of the reasons-that short-sighted policy 
which was followed in Bombay and other parts of the country. I hope on this 
occasion the terms will be of a more attractive nature. I fear India'8 mone-" 
tary market has been rather tight during the last few months, and I fear that 
the financial tightness is going to continue for some time. The Finance Member 
will not be here at the time when our new loan is floa.ted, but 1 have great 
confidence in his very ab1e Secretary, Mr. Burdon, and I feel certain he will be 
in a position to advise his successor on the exact position in the country, and 
I hope that the mist.ake which was made this year will not happen again. Per-
8Ol1&lJ.y, I should like 'OUr external ~rrowings to coine to &Dend as quickly as. 

e 
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possible To a certain extent our external borrowings are sometimes very 
necessary and advisable as in the case of the payment of the purchase money 
of the Bonna Railways. This debt was contracted in England: we shall have 
to pay the money in England, and if we can get this money raised here and 
remitted to England, it will mean a reduction to the extent of 4 crores of our 
external borrowings, and it would be one of the most valuable siiE'ps taken in this 
country by the Finance Department. I hope they will succeed in raoong 
the- full amount of the money in this country. 

Sir Basil Blackett has placed the oredit of India on a firm footing. No 
Finance Minister bcfore him had succeeded in doing this. The credit of India 
stands foremost not only in the Indian market but in the markets of the world. 
In western countries her credit is only a word for praiRe, and all tills is entirely 
due to Sir Basil Blackt'tt's policy. I shall not detain the Council any longer. 
I associate myself fully with the great tribute that has been paid by my 
colleagues to him on account of his phenomenal financial powers and abilities. 
He has rendered great service in effecting the consolidation of India's financial 
position, rarely equaUed in the past even during the periods of hcr highest 
prosperity. He has caused stability in finance. He has raised her credit 
abroad, and India is greatly indebted to him for 5 yea.r/i of prudt'nt and cautious 
management of the finances. He has been the genius of Indian finance, but 
unfortunately he has not boon able to put the coping stone on his great work 
of reconstruction of finance by the improvid~nt wrecking of the Reserve Bank 
Bill in the other House. If that Bill had been passed and financial autonomy 
.obtained for this country, Sir Basil would have returned to his home much more 
satisfied and contented with his financial management of this country. All 
the same he has rendered great fJeryice to this country and his work here will 
remain a permanent monument to his great financial talents and sound financial 
judgment .. 

THE HONOURABLE SIR DINSHA W WACHA (Bombay: Nominated 
Non-Official): I do not want to dctain the House for more than a few minutes. 
In the discussion that has gone on before I find that there are three principal 
topics on which stress is grea.tly laid, and I propose to make a passing observa-
.tion on ea.ch of these. First, there was the military expenditure, including the 
.Skeen Committee's Report, the second was the income-tax, and the third, 
·customs duties. I will take the last subject first, namely, customs -duties. 
·Customs duties are no doubt very good when they are moderate as they were 
before, say, to the extent of 5 per cent. or 71 per cent. When they exceed 
that percentage thcyare always a. hindrance to trade and industry. Of course, 
-Government's needs are great and Governments everywhere are tempted to 
put higher and higher duties as financial exigencies arise. My considered 
.opinion from experience is that India is well off when she has free trade.·· 
Because with free trade it is free and equal to all. Exporters and importers 
.are pla.oed in the same position and nobody can complain. As far as customs 
duties are concerned, class interests clash with mass interests, and mass 
interests being weak and class interests being powerful and influent~ the latter 
oarry the day. Thus mass interests go to the wall, and that is one of the great. 
est dE'fects of the customs duties all over the world. I therefore say that In~ 
would be well off were she made again a free trade country when finanoes 
permit. The League of Nations the other day passed an academic resolution 
appealing to the great States, including the United States with her high pro-
tective t&rifJs, to reduce their protective tariff gradually a.nd, if possible, bring 
it to the lowest possible point. That means that this should be a prelude, 
if it is adopted to-morrow, t6 a general international free trade 80 far as induat·ry 
.and commerce are concerned. 
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The second point is our income·tax. Thid income-tax is, like the 
-desert of sahara, v~ barren of progressive growth. The patches of oasis 
though fruitful are well known to be precariollB. The last 42 years have seen 
.how this income-tax has times out of num,ber proved its many uncertainties. 
I do not know in those 42 years how many times we have tinkered with the Aot, 
·two dozen times or perhaps three dozen timc.>s I do not know. What do this 
·constant tinkerings with the Act and the amending and even consolidating 
Bills show ~ This only: that the Act is defective, ill-considered and ill-
. conceived. What is wanted for India is a tax which will satisfy the three old 
.maxims of Adam Smith-that a tax should be simple, equal in its burden on 
all classes and at the same time so far made automatic as to be progressive. 
H an Act is prepared with these three consideratiolls in mind, it would prove 
most satisfactory to all classes. What is the use of orying for the moon 1 
The legislative reforms mayor may not come. But we can prepare an ]n-
come·tax Bill oursclves, and demonstrate to Government its simplicity, equality 
and fully progressive character. Such would avoid that worry, vexation and 

. appeal, if not litigation compared to the tangled and incoherent mass of provi-
sions now prevailing. I consider in short that the present income-tax should be 

. condemned and be thrown out to make way for the one above suggested. 
1 come now t.o the military expenditure. It is a very very old question. 

Without any charge of egotistic tendencies, I was the very first to offer oriti-
~ism on the then growing military expenditure in the very first Congress 
held in December 1885 at Bombay. I quoted Fawcett and othel" expert autho-
.rlties, even those dead and gone, who had strongly protested, in and out of 
Parliament, against the amalgamation scheme whereby the British Army was 
made one with the Indian Army. Such was' the disadvantage of it that if 
the British Army expenditure increases, pro tanto the Indian military expendi-
ture would increase. Thus poor India had to bear an equal share with the 
richest country! It is this expensive amalgamation which is the root of the 
increasing Indian military expenditure. I have spoken and written on it times 
-out of number since 1885. I spoke last in 1924 when there was Lord Rawlinson 
in this Council. I have now given it up. There is no hope. The country must 
present a monster petition to Parliament to modify the Scheme so as to be less' 

-expensive. The I\omalgamation scheme should be repea.led. Let the present Indian 
Army be self-sufficient and efficient, and yet not so intolerably expensive a.s it is 
to-day. As far as the Skeen Committee Report is ooncerned, I hope that after 
the lucid, frank, full, and absolutely candid speech made by His Excellenoy 
the Comma.nder-in-Chief we are all satisfied. I hope, my friend, Sir Phiroze 
,Sethna, is satisfied too. 

THE HONOURABLE Sm pmROZE SETHNA: I am not. 
THE HONOURABLE Sm DINSHA W WACHA: Then opinions differ. 

It is no good being intolerant. The present tendenoy is to be intolerant. 
I am not one of those intolerant persons who refuse to be convinced against 
-conviction. 

Speaking generally on the Budget, I may say that State Finanoe is 8. scie~oe • 
. not only a scienoe but a practicalscienoe of the highest importance to the world. 
During the last 50 years it has made vast strides as experienoe has ma.de in-
-evitable. Experts have risen in the United States, Engla.nd, Germany, 
Fra.noe a.nd Italy. AU these have oontributed their share towards the par. 
feotion of State finance. State finance is no doubt partly divorced from mer· 
-cantUa finance which is more restricted and self-oonta.ined in its scope. When 
we ask tha Finance Member to do this a.nd that, we mllBt remember tha.t 
India. being international now the question depends upon ma.ny factors, and 

02 
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that economic factors, agricultural conditions, fiscal oonditions q.nd internaoo 
tional factors have all to be considered. Therefore, you cannot suggest to-
the Government to do this and that. Each country must take into considera. 
tion its own special conditions along with world factors. India is still &. com· 
paratively poor country, poor in agriculture, poor in manufacture, poor iI). 
industries compared to the grea.t countries of the West. How can you expect the 
State of India to have a large revenue from which a large number of objects 
of utility can be achieved l My friends here and in the other place are harping 

3 K from year to year on "nation-building" expenditure. I admit 
P.. that that expenditure is inadequate, but is the Government to be 

blamed for it, or is the inadequacy owing to the oonditions of the people and 
the country 1 Hundreds of millions may be spent on nation· building works. If 
the Finance Member to-morrow had a surplus of a hundred millions my belief 
is that those hundred millions could be scattered on nation-building in no time, 
and then even they would cry aloud 8.lld like Oliver Twist demand such expen. 
diture for another hundred millions. But are not such demands imprao. 
ticable and impossible' No state of society in any part of the world can 
tolerate that sort of demand. Therefore it is practical wisdom to be moderate 
and reasonable and only urge Government to achieve what is pOt18ible and prac-
tical. All Governments make mistakes, because after all they are human: but 
,,·ha.t is forgotten is that we individua.ls who make such immoderate demands-
are also human and necessarily make mistakes, perhaps bigger mistakes. Be· 
oause after all the Government is responsible for the welfare of the people as a. 
whole, whereas individuals are apt to look at things from the point of view 
of their own interests and shut- their eyes to the interests of others who are 
inarticulate and not in a position to insist on Government as the articulate and 
inBuential ones. The truth is that the latter see only the mote in the eyea-
of Government and others, but they refuse to see the beam in their own eyes. 
So far as finanoe is concerned, I must say that during the last ten years there 
has been a great increase in the number of so-called financiers who denounce 
the authorities at Budget time. Before 1921 I doubt whether there was 
any considerable number of leading Indian journals which oontributed anything-
original towards the annual financial question. There were exceptions but 
they scarcely counted. Whatever the majority said was mostly a paraphrase of 
what appeared in the Pioneer or the- Statuman or the Pima 0/ India. But the 
Reforms have brought forth a different state of things. I welcome it, I welcome 
it warmly; but while I welcome it I only wish that these new "financiers It 
would realize that public finance is not to be learnt in a day or a month or a year. 
It takes years of study and practice. Even then we llDlearn and learn many 
things. Theref<1re I say that all these "finanoiers" who have risen up like 
80 many mushrooms with the 'rapidity of the Prophets gourd,. 
as Macaulay said, should consider every aspect of high finance and 
its very limited resources and not give their judgment hastily and 
make st.atements and allegations which cannot stand the light of enlightened 
and welJ·informed criticism. Some strictures are made from ignorance, some 
from semi.ignorance and some from what I call enlightened self.interest. 
which ignore actual facts. Well I would say that we, assembled in this Chamber-
in order to do good to society at large and not to serve the interests of a parti. 
cular class, should carefully bear in mind what I have said. Our present-day 
financiers do not consider Indian finances from a broad and unselfish point of 
view. 'They are still financiers in swaddling clothes so tosBy. They have not 
reached the age of adolescence and worn the toga tJiriliB. When they do .. 
perhaps the Government of India will be asreeably surprised to witpess a healthy 
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. 1lhange, instead of the opposition whioh is now the rule. There will 00 hearty 
,co-operation. Well, I a.m an old man, and if an old man's adviee and exper-
ience is open to aoceptance, then I should be very pleased. I may P8B8, 
away to-morrow but I ferventlya.ppeal to you all to turn over a new leaf, leam 
to aot with the Government, learn to promote at the sa.me time the true and 
permanent interests of the people in a most reasonable and statesman like 
way. And if at the same time we can learn to be a little more guarded and 
'fair in criticism, I think we sha.ll deserve well of our country. Criticism may 
be good, bad and indifferent. There is malignant criticism of a vicious sort, 
and there is indifferent criticism as well as sOlmd, healthy criticism. As Pope 
has said it is with our judgment as with our' watehes: "No two go 
alike but ea.oh believes his own." But it is for us to distinguish between 
really sound and healthy criticism on the one hand and malignant 
and ignorant criticism on the other. If you bear this in mind, I think all 
the warring and all the other bickerings and struggles that are going on 
(which unfortunately I now see at my age) will sooner or later disappear. 
I have deep and abiding fa.ith that as praotical men we will learn pra.ctical 
wisdom and Jearn to understand this, that in this world we cannot get 
everything ill our own way. The moon will not come to us simply because 
we want the moon, but if we go on advancing in scientific knowledge there will 
be very reasonable means, say, by aeroplanes, to reach even the moon some 
hundreds of years hence. 

Well, Sir, the last thing I will say is this. One most solid and enduring 
work which Sir Basil Blackett has done during his tenure of five years is that he 
has entirely overhauled thc whole system of Indian finance, and also its policy 
&8 far as it was possible. His hands are not free but tied down by existing 
policies. It is important to remember that expenditure depends upon. policy. 
As is the policy, so is the expenditure. It is in your own hands to tell the 
Government, "this and that policy will not do, a better and more satisfaotory 
policy should be adopted". You will then see what a vast difference it makes. 
Ticd as Sir Basil Blackett's hands have been by existing policies and limited 
as a.re his powerll, I must say he has done phenomenal work of a most beneficial 
character for India. Sir, from my own experience of so many years I will 
say this that no less than three great Finance Ministers of consummate financial 
sagacity have come to ~ndia hitherto: James Wilson, Lord Cromer and the 
last but not the least, there, Sir Basil Blackett (Applause). It is a fact that con-
temporary opinion is for a few years past more or less prejudiced, impassioned 
and misleading. Passion and prejudice are more in the ascendant now than rea-
BOll, political instincts 'and moderation. Therefore, it is not to be expected that 
when we say goodbye to Sir Basil Blackctt, there will be one and only one 
voioe heard in thc country. Some people will possibly sa.y, "T..~t us get rid 
of him ", but I suppmle Sir Basil will not mind it. He is too magnanimous. 
On my part I will unhesitatingly say that he is the third talented Finance Minis-
ter who has rendered vast good to India by radically overhauling the whole 
system of our finance. More, he has been vastly instrumental in improving the 
oredit of India.. Sir, perbaps my Honourable colleagues have read wha.t appeared 
in the London Timea of a fortnigbt ago. In recounting the invaluable work he 
has achieved the writer declares how Sir Basil has considerably improved 
Indian credit. Fift.een years a.go the difference between Indian credit and 
English credit was ten pointe. To-day, Sir, India has so vastly improved tha.t 
the difference is only two points. What is it due to' It is due in no small 
measure to Sir Basil Bla.okett's finanoial regime. Let us fervently hope that 
'that credit may still further improve and the whole ourrency and credit system 
work smoothly. Sir, he has brought India to that point when India can go on 

•• moothly promoting her ,redit and benefiting the country. Then, Sir, the next 
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and most important achievement is in referenoe to the stahilil18.tion of the rupee. 
Opinions do differ a.nd I suppose will oontinue to differ till the fallacy of the ad· 
ve1'll6 critics is laid low. Let us look at the facts as practical men. We find that 
in the lut year and a half excha.nge has remained generally steady. Some' 
people willl18.Y that it is entirely due to " artificial management." I believe 
II artificial management" of currency prevails all over the world. It is prac-
tised in every great finanoial country, in England, in the United States, in 
France and other European countries. If we read carefully many a bank 
report and treasury minutes, it will be discovered that what is called" artificial .. 
is simply the consummate sagacity of those experts who control their respective 
cOlmtry's monetary policy. So that even in this re.spect Air Basil Blackett 
has done exceedingly well. He has improved credit. And that credit is bound 
to improve more and more. Th£' solid work in finance he has accomplished 
during the last five years is certain to endure for many a long year. It if) It 
matter of regret, Sir, that the Reserve Bank Bill has not passed. It matters 
little. The Rl'scrve BanI. Bill is sure to come on, if not to-morrow or the day 
after to-morrow, at any time hereafter owing to the force of ciroumstances 
and the logic of facts. Well, Sir, I refrain from saying aught mort! than this 
that to 11S Members of this Council which commands respect and attention 
for its uniform moderation, its reasonableness and practical wisdom .. 
we should heartily congratulate Sir Basil Blackett for his great a.chicvements 
and bid him a cordial farewell, farewell of a temporary character, in the hope 
that one day he may revisit India and be able to see the fruits of his own 
sound financial policy. Meantime let us hope that when he returns home he 
will find employment suited to his great financial statuR and ability, and let us 
hope to rejoice in his promot,ion. Who knows ¥ Air Basil Blackett is a talent-
ed young gentleman. I shall not be surprised if Sir Basil Blackett becomt"s the 
Chancellor of t.he Exchequer of Great Britain; I wish hp. become!J.t.hat,. With--
thE'l8e words, I resume my seat. 

THE HONOURABLE MR. MAHMOOD SUHRAWARDY (West Bengal 
Muhammadan): Sir, hymns and Hallelujahs have been sung both here and' 
elsewhere acro88 the Atlantic over the fifth and final surplus budget of the 
out-going juggler of Indian finance, and how I wish I could join the chorus and' 
be blessed. The iniquities of the Meston Award that had been crying for 
redress from the Central Government have been done away with, and the 
Honourable Member assures liS that it would be a permanent dispensation 
that he leaves as his farewell legacy to the provinces, and also bids us entertain 
this pleasing delicate hope that "no storm from without or from within , ... 
would descend upon this unhappy country, made happy, if ever once in her 
bondage and misery by his Midu touch, to disturb the " bright prospects of' 
financial well-being" to which she seems to-day to be well justified in looking 
forward. It would be the height of " cold ingratitude" nay, the " unkindest 
cut of all ", I apprehend, if I would sliy out of the crowd and break forth into . 
other tunes and deny the blessings 0 the Blackett Award. Verily, Sir, I' 
would also be one in the chorus and sing for the ten lakhs of rupees that the 
Honourable the Finance Member ha.s ear-marked as a II new provision for 
expanding the Territorial Foroe ". 

But, Sir, thus far and no further; I must cry halt now. The air is resonant 
with praises of a surplU8 budget-nay a prosperity budget. A layman that I 
8m, almost a nondescript, as you might have it, in the field of finance, this· 
twaddle of the high-brows, however delectable an esoteric feast it might be to 
the initiated, has a poor appeal to my low-brow imagination. Thank God~ 
.Sir, I have yet & common-sense imagination not perverted by the mysteries· 
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of initiation, and it appears to me that this " surplus" of the budget is a. olever 
manipulation of the Member in oharge which might be golden, but far from 
gold, the real metal. 

Even at the outset, Sir, I shall take up the broadest and the most glaring 
of . deceptive features of the surplus. With a fair degree of self-complacence 
the Member in charge has stated that out of an aggregate budgeted revenue 
of Rs. 132' 23 crores for the year 1928-29, the expenditure for the same is likely 
to be only to the extent of Rs. 129' 60, thus leaving a surplus of Rs. 263 lllikhs. 
Very nice indeed! But what about the accruing liability for bonus on eash 
certificates which would be as much as 5! crores in October 19281 Well, 
Sir, the retiring Member has thought fit to indulge in fantastic dreams of 
millenium for financial India. But 0 Happy Dreamer of a dream, when your 
unhappy succe.ssor would wake in the sober world of waking facts after your 
dream-interlude, the Pilgrim's portentious bundle would already be on his 
back, and his march for the delectable land would be halting, stumbling, fret-
ting plod that would exasperate him and the multitudes in the long rWl. Here, 
Happy Dreamer, is that handful of cloud that would develop into a " storm 
from within ", whose faint rumblings I hear even now, that despite his magic 
dispensation and self-deluding dream is sure to disturb, nay, upset in the 
immediate future the" bright prospects of India's financial well-being." This· 
is, then, Sir, the siren-song of surplus--alas ! so hollow, so shallow and so con-
temptible, for has not the Honourable Member here entered his caveat, however· 
mild and suppressed, on behalf of his successor for an extra burden of taxation 
in the years immediately to follow 1 

Sir, the much-applauded author of the Budget has said with modesty that 
it is "not a spectacular budget ". But even to the meanest understanding, 
Sir, if the Budget is anything it is a gorgeous and elaborate attempt for the 
spectacular, a skilful manmuvre to play to the galleries. "With its large reduc-
tions in passenger fares and in freight," with its "imposition of not new 
taxation," what this Budget does,-to quote the Honourable Member-is 
to provide a surplus and that (all glory to him and his financial genius) in spite 
of reductions in the customs tariff. What more impositions, I beg to know, 
Sir, did the Honourable Member want to inflict 1 Has not this country long 
been groaning under super-tax, has it not long been bled white, is not its cup 
of misery full 1 Why then this idle vaunt 1 You have four successive years 
of surplus-what prosperity do such surpluses ensure if they are not to ensure 
relief from taxation 1 What does the Mother of Parliaments do in your own 
country when there are repeated surpluses' Well, Sir, if she does anything, 
ahe relieves the children of the soil from certain taxes. Why not do that 
here, too 1 Is not what is sauce for the gander sauce for the goose too 1 Or 
is it that prinoiples suffer a oomplete sea-ohange as they CroBS the waters of the 
Mediterranean 1 With Re. 296 lakhs actually transferred to the Revepue 
Reserve Flmd e\>"n in the year 1926-27 and with an estimated surplus of Re. 263 
la.khs for 1928-29, what justification has the Finance Member not to have 
remitted the iniquitous salt tax over which the whole country has been sorely 
aggrieved which ·has deprived the starving millions of even that one sauoo of 
their daily food! What justifioation has he to leave untouched the question 
of reducing the postal and telegra.phic rates against which such a huge storm 
of protest had been raised by the then representatives of the suffering people' 
Sir, I have been sent to this HOURe bya. constituency which consists of people 
who are perhaps the poorest among the MU88&lmans of the oountry, and where 
flood, famine, malaria. and influenza. are annual guests. I know how it touohes. 
them to pay half an anna for a post oard that would fetch them anxious news . 
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from their distant relatives. I have seen how with a pinch of salt they eat their 
morsels and curse their fate with suppressed tears-I have seen all this-I, 
s. passive spectator, a. helpless representative, a spectacular Member of the 
sonorous sounding Upper House of the Indian Parliament. It is a peculiar 
situation, Sir, 88 you must know it, where you have everything to endure and 
nothing to redress. This is, Sir, England's work in India. 
. Sir, the Honourable Member has spoken of reduced passenger fares and 

BOught thereby to appeal to the mass imagination. But, Sir, he has built 
castles in the air. So long as the people of the country are to be huddled to-
gether like cattle in the third class compartments of India.n Railways and denied 
the most modest amenities of civilisation and of comfort, it matters nought 
whether you reduce half a pie in the mileage or a pie. Give them back their 
prestige, give them back their honour a.nd their comfort, and let them live 
and move like human beings and not like human cattle. That is what is want· 
~. If you want to catch their amag.na.tion, if you really .ant to lay claim to 
be a " better Swarajist than the Swarajist'J themilelves", then do one act of 
equity, of humanity, rather than talk 1000R of claptrap, platitudes and barren 
futHities, or present delusive, impotent surplu'les. But that you will not do ; 
for .. whatever you are paid to do in the Government of India", you are not 
oertainly paid to budget for submission to the popular demands. You are 
paid to fiddle while Rome burns. (Laughter. ) 

Sir, what after all does this surplus mean 1 If it means anything it is 
bad house.wifery. There are houRewives, Sir, who would starve their children 
without healthy food only to increase thClr credit in the bank in their greed for 
the expert's fame. Such is the case with Sir Basil Blackett too. (Laughter.) 
But let me tell him in clear a.nd emphatic words: You had rio right to budget 
for a surplus hy starving the nation; you had no right to continue.the imposi. 
tion of the iniquitous taxes on salt and the exorbitant postal and telegraphic 
charges; in fact, you had no right to continue measurp,s that were sought to 
cope with the exigencies of a war·time down to a decade after the peace. We 
do not want your surplus. What we want is an equitable balance between 
ooth sides of the Rheet, a reasonable adjustment between the nation's income 
and expemliturc, the lack of which is tantamount to a woeful negligence of the 
principles of national economy and a scientific budget. 

Then, Sir, comes the question of the military budget. In speaking of the 
beneficial services the Finance Member has pleaded the " limited means at his 
Government's disposal" for the obvious insufficiency of grants in that direc. 
tion. But no excuse is thought necessary in providing for an increased expen. 
diture to the extent of 8 lakhs (I speak of course excluding the Territorial 
Force provision) for the military,services, as if we are to take that as a blatant 
fact, as a decree of the inexorable Fates, unredeemed and· WU'edeemable I 
With an irreverent disregard of the Inchca.pe Committee's recommendations 
for more moderation under this head, and despite the halt-ory of a whole 
people groaning under over·taxation, despite better conditions prevailing 
both inside and outside the country, despite the much-adver1lised activities 
of the League of Nations, talks of world peace, disarmament proposa.ls, inter-
national arbitration, and war being made an impossibility, and despite, what is 
more, the increasing moderation by England herself in this matter, the Finance 
Member has saddled an additional burden of 8 lakhs on the Indian tax-payer 
for an already topheavy administration; and the Honoura.ble Member has 
bluntly declared that reduction is out of the question if India is to make reason-
able provision for her defance in n:.odern oonditioils. "Reasonable provision ,. 
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and U modem conditions "-fine phrases indeed to cover a multitude of indecent 
Yioes' Why not speak out the plain facts! Say that 80 long as Japan will 
look to lording it over the Pacific, China shall be unwilling to be U Chinese 
-dogs" within her territorial limits, Russia be carrying on the message of her 
new gospel and making ever new friends, and a permutation and combination 
of political alliances going on between the East and West, and India's neigh-
bouring monarchs waking to World Rea.litiC8-flo long India, the Open-Sesame 
to the Orient, the master-key to the Eldorados of exploitation, India cannot 
be untagged from the chariot wheels of British Imperialism, for this Car of 
Juggernaut must go on and India. must be bled white of men, money and 
munitions. 

Sir, to make matters short, I cannot in the circumstances look with com· 
placency upon this Budget-this much-talked of surplus budget. When I 
notice that my Bengal's persistent demand for the immediate transfer of the 
proceeds out of the duty on jute to the provincial exchequer has been treated 
with scant courtesy, when I notice that indigcnou.~ industries like the Match 
industry haa not been vouchsafed an adequate measure of protection, when 
I notice that the postal and telegraphic rates are still weighing like nightmares 
upon an entire people, when I notice that there has boon no amelioration in 
the lot of the third class passengers of the 'Indian Railways, when I notice that 
more than a third of the total expenditure of the nation is swallowed up by its 
military, and last, though not least, when I notice that Government is always 
trotting out the fifth-rate excuse of " limited resourCes" whenever the question 
of the beneficial services crops up-and all this after four succesaive years of 
surplus budgets leavened by the even beneficence of a bounteous Providence 
during all these years,-1 for one ca,nnot aid or abet the Honourable the Finance 
Member in his unblushing performance of self-laudation or commend his 
Budget to the country at large. 

THE HONOURABLE Sm BASIL BLACKETT: Sir, I could not entirely 
follow the beat of the pencil of the Honourable Member who spoke last. I under-
stand that he describes something a.s claptrap and futility. I ha.ve my own 
opinion as to what he was describing-I could not hen.r what it WM that he said 
when he described it as claptrap and futility; bllt I believe he wa~ fiddling 
while Rome was doing something. Judging by the Honourable Member's 
smile as he read that speeoh, I could not believe that he him~elf hn.d any 
doubt about claptrap a.nd futility. Sir, thiii is an oJolI.iion whioh cannot but; 
bring some emotion of sorrow and regret. It is the la.'it of six ooca.'lions on 
which I have had the honour of g~tting up in thii Houie to reply on the debate 
-on the discussion of the General Budget. I have no r03.'Jon to complain-indeed 
I ha.ve many reasons to blu~h-30t the kinf thingi tha.t ha.ve been sa.id n.bout 
me by nearly every speaker who hai t!Lken part in th~ d~b],te, and it is with 
a feeling of sincere regret that I ha.ve now to sa.y farewall to so m!l.ny old friends 
in this House and to remembar that the bu:igat di~oUBio:l~ will go on yea.r by 
year in this House and I shall not b~ h3re t') li3tn to o~ h'o put in tlnrn. 

There are two ma.in subject'J which h!!.V,' b:B:l di~::lIlB')i. 0:13 anf by far 
-the most important is the qu,Htio:l of th') e~t3~Hio1. of tlu Iniia!l.intio:l of the 
Army in connection with the Skean CO:D'llitte3's R~p)~t. OJ. th:l.t I do not 
wish to say much. His Excellenoy th3 C!>:D'Dloniar-in·Ciief h'u alrd!l.i.v d~Jolt 
with the speakers on thllot 811oje)t. .I wnld Iik·). h,);vJvd~. ju~t t·,) ml.ke one 
-oomment. Is it not ra.ther stra.ng3 th'lot when 0.11 ann:>1llloam3nt is mllode, 
whioh is one of the mOlt importllont announoeID3nt3 thlot h\~ b:nn mJode or 
-could be made in regard to pro~re3S towa.rds the ide9.l of self-government 
nitiated in the a.nnouJlooment of August 1917,-when Buoh a.n annonnoement 



OOUNCIL 01' STATlII. [9TH MAB. 1928~ 

[Sir Basil Blackett.] 

is made, it should be received in many quarters with dismay and disappoint-
ment' I oannot help thinking that possibly the Government of India. them-
selves may be to blame in the matter. There is perhaps something wrong 
with the stage-management. What has really happened' After very care-
ful oonsideration, all being agreed that it is desirable that we should advance 
in the direction of Indianisation of the Indian Army and the creation of an 
Indian national force officered by Indians, it has been decided to increase the 
number of vacancies in the military colleges in England from 10 to 37, to throw 
open fc,r thp first ~ime the F.ngineering Service, the Artillery S~rvice, Woolwich 
and Cranwf'JI, and tl.l ~~tabliQh at as early a datt' as pOS&lble an rnd~an Air Force. 
Indian officered. That announcement has been made WIth a good deal of 
unanimity all ronnd, and yet it if! siared that it taketl thc:; form--..:this is WIth· 
reft'rence to what my Honourahle frit'nd Rir Phiro7.p. Sethna and others said--
of whittling do'\\-n the recommer.dll.tioD!! of the Committee ... 

THE HONOUlUBLE RIR PHIROZE SETHNA. Is it not. so ~ 
THE HONOUBABLE SIR BASIL BLACKETT: It. is not ev~n a whitt1ing 

do'wn of that Report. It is another method of approach to the same thing. 
But even if it werp. a whittling down, b08 not the Honourable Member the 
genel'OElity or the vision to set. that it is an immense advance toWaMS the goal 
which he is seeking, as everyone else is eeeking, instead of getting up IUld 
oomplaining about it ~ I do not think he used such strong ~nguage as was 
uEled in another place-absence of faith, absence of honesty on the part of 
Britain. But can he not see that it is a clear proof that His Majesty's Govern-
ment and the Government of India. are determined, so far as in them lies, to 
go forward as fui; as they think can possibly be done in the interests of India. 
in regard to fudianization of the Indian Army? I do not think that if Honour-
able Members will just take their minds two or three years back and imagine 
the announcement made then a.s the result of co-operative work among all 
parties who had been conoerned in the matter, they will see that in8tead of 
there being something to complain about, it is a very big step forward in whioh 
Indians and Britons alike oan co-operate and feel proud of what has been 
done. 

I turn now to some of the points raised in regard to the Budget. The-
most important, I think, was that raised by Mr. Chari and taken up by others, 
especially by my friend Sir Maneckji Dadabhoy on the subject of the debt' 
policy. Mr. Chari contrasted what was done in England in the matter, and 
then he went on to say that the debt policy of the Government of India. in the 
last five years ha.s mercilessly sacrificed the interests of the present generation 
to those of the future. The contrast with England is not entirely accurate. 
At the present moment the amount set a.side for the purpose of sinking fund 
in the Budget of the United Kingdom is 65 millions and the total debt is about 
seven and haH thousand millions. That is a larger proportion of the total 
than our figure of a.bout five and ha.H crores in a total debt of about a thousand 
crores. 

So far as the total debt is concerned, therefore, the comparison is in favour-
of India. India islcss heavily charged for debt redemption than is England. 
But of course it will be said that the F.ng1ish debt is a.lm08t entirely non-pl'O-
ductive, whereas only a proportion of the Indian debt is non-produotive. I 
do not think that that is entirely germane. After all, when you borrow money 
you have to make provision for paying it off. Even if you borrow for the pur. 
pose of investing in productive purposes,you are mortgaging your revenue just-

'-
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as much if the proceeds are invested productively as if they had been invested 
Don.productively. My second comment as rp,gards England is that I do not 
think there are many people who have studied English finances who are at all 
satisfied that England has done anything like enough in thp, last decade since 
the War in the matter of reduction of debt, and I am sure that there is a very 
large body of opinion in England who would only be too glad if they had been 
able to follow so successfully a policy of provision for reduction or avoidance 
of debt as we have bt>.en able to do in India. H India is better off in that 
matter, it is a matter for pride rather than a matter for providing the means· 
for a weapon, for a stick to beat the Indian Government with. I deny also 
Mr. Chari's argument that there has bep.n any sacrifice of the interests of the 
present generation to those of the future. I do not want to go deeply into the 
subject. The figures are available in the Financial Secret.ary's Memorandum. 
It will be soon that the reduction in the charge for interest since 1923·24 is well 
over 6 crores-nearly 6! erOles. Our total provision for reduction of debt 
in the current year's Budget is under 5t crores. Supposing we had had no 
provision for reduction of debt during that period, I am quite confident that 
this year's budget expenditure would have bee~ 2 or 3 erores higher than it 
is. In place of the absence of a.ny provision for reduction or avoidance of debt, 
we should be paying many crores more in interest. We should, it is true, have 
no provision whatever for reduction or avoidance of debt, but that would 
be more than counterbalanced by the extra ch,arge for interest. The net reo 
8ult would have been the sacrifice of the present generation for nobody's benefit, 
tho sacrifice of both the present and the future generation. I agree with Sir 
Maneckji Dadabhoy that it is most desirable that the policy of strictly attend· 
ing to debt redemption should be kept well in view. I agree with him that it 
would be desirable if that could be made a matter of statutory arrangement 
rather than merely a question of annual decision. That, however involvesr 
I believe, 8·n alteration in the Government of India Act. It is a matter which 
might well be brought before the Statutory Commission. Sir Manookji Dada. 
bhoy went on to give an extra reason, though I do not think that he said it 
was an extra reason,for a strong sinking fund. He said th"t he was dissatis-
fied with the amount that is t;o..he spent next year on productive capital expen-
diture for the Railways. I do not think it is true to say that a policy was adopt-
ed at one time of spe~ding 30 crores a year on Railways for all time. It is 
perfectly true that a motion was passed in another place as a result of the 
Report of the Acworth Committee to spend 30 crores a year on rehabilitation .. 

TuE HONOURABLE SIR PHIROZE SETHNA: For five years, 
THE HONOURABLE SIR BASIL BLACKETl' : . . .. fol' a period of five 

years. . That programme as a matter of fact broke down almost before it was 
started. In so far as expenditure'on rehabilitation was concerned we have for 
some time past substituted anotht'r programme of spending, if I may put it, 
as much as we can and as much as the railways can rea/lonahly spend, on both 
extensions-particularly extensions-of Railways as well as rehabilitation. 
I said in my budget speech that the Railway Department would have liked 
a higher allotment this year, and so should I, but we have to consider what 
our available resources are. Even allowing for a considerable sum provided 
by the provision for reduction or avoidance of debt we cannot, with large 
amounts of maturing debt still to deal with, undertake a very heavy programme 
of new exponditure unless we are quite sure of being able to raise the money 
in the market. I would draw the attention of the Council to a very important 
subject,' namely, the question of the redemption of our maturing debt as it 
fa.lls due year by year. Next year, the 1929-47 loan falls due and it is a consider-
a.ble sum. I,t does not have to be repaid in 1929, it need not be repaid till 
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1947, hut it will obviously be desirable that we should refund that at a lower 
rate of interest at as early a date as it can reasona.bly be done, and if we are to 
do that, we clearly must have no slackening off in our provision for reduotion 
or avoidance of debt. For another reason also mentioned by Sir . Maneokji 
Dadabhoyand Mr. Chari the policy is of importance. Reference has been made 
to the sterling loan that was issued in January of this year. From the first, 
ever since I came to India, I have made it my object to avoid if posRible borrow-
ing outtJde India and reduce such borrowings t.o the minimum. It waH a dis-
appointment to me that we had to borrow in England during the current finan-
cial year, but that wt" had to do 80 was the result of several causes. Undoubted-
ly, as Sir Manellkji Dadabhoy said, one important cause ws.s the 
agitation ovt'r the ratio question which disturbed market coaditions and led 
to a very considerable export of capital from India to other countries. An-
-other reason was the increase in our railway capital expenditure from RH. 25 
crores to Rs. 30 crore!;, a rather unexpected increase owing to the fact that the 
Railways for the first time managed to spend np to their estimate and beyond 
one more pessimistic estimate of what they would be able to spend. If we are 
going to spend large sums on our capital programme in India it is important 
that as far as p088ible the money that we spend should be raised in India 
.and not outBidt'o I should be very sorry to see our programme of productive 
capital expenditure seriously cnrtailed, but I think that if it were to be found 
that that programme was leading to the neceBBity for considerable borrowings 
abroad year after year, it would be neceBBarY to reconsider the policy. I do 
not say that we shall do 80, but it has been my anxiety a.ll through whether we 
can continue and how long we can continue a large programme of capital ex-
penditure approaching a total of Rs. 40 crores a year without. taking undue 
risks in regard to borrowing outside India. The last loan of £7* millions is 
the first that has taken place since May 1923, and during the period between 
our last borrowing in England and the borrowing that took place last January, 
we have spent very large sums both for new capital pl1rpo~ and in reduction 
of liabilities in the United Kingdom. There is.-no doubt that there haa been 
.. very considero.ble reduction of India's debt taking India in the lIu'ge sense, 
including private indebtedness, o.lo.rge reduction of externo.l liabilities during 
that period. I hope that the programme tho.t we have set out for ourselves 
tItis year can be ca.rried through without borrowing in England, but as I point-
ed out in my speech, it is a cOllBiderable liability that we are undertaking and 
it is only if we can raise the money at reasonable rates and to the full amount 
that we require in India that it will be possible to carry that programme 
through to completion without some borrowing in the United Kingdom. Com-
ment has been made on the comparative failure of the rupee loan last summer. 
The position was a difficult one. It has been suggested-a.nd it waa very care-
fully cOllBidered in the Finance Department at the time-that by offering .. 
rather higher yield it might have been possible to raise the amount that we 
required. The difficulty was this. Government securities were being quoted 
o.t a very high rate in the market, and particula.rly in Bombay where there 
had been speculation. Supposing we had announced an aue which compared 
with the existing issues unduly favourably, then we should probably have got 
no money o.t. 0.11. Instead of increasing the amount we should have reduced 
it. It was a difficult question and it pointe to the damage tho.t can be caused 
by undue specula.tion in Government securities. Undoubtedly the course of 
the market and particularly in the price of 31 per cent. from the begiiming of 
1926 was due more to specu!ative purchase than to purchase by investo1'8 
pure o.nd simple, o.nd that created very considerable difficulty. It was partly 
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with that in view that the Government decided la..~t summer to ex~riment 
again with. Treasury Bills. One of the difficulties of the situation is that, aa 
money accumulates in certain periods of the year there is nothing for the 
investor to do with it except to put it into Government securities. Govern-
ment securities therefore go up and when there is want of money he has to sell 
the Government securities and the Government securities go down. It creates. 
an undue fluctuation of the market over the whole year, and in order that it 
may be partly avoided, we ha.ve begun iR8uing a cert.aill number of Treasury 
Bills which provide a reasonable investment for moDt~y of that sort in a period 
when it would otherwise have to go into Government securities and push them 
up to an unduly high figure. I hope that the system of Treasury Bills is one 
that. haR come toO stay, but I am free to confess that it has not been entirely 
satisfactory over the period since last August when it was inaugurated. At 
times the Government have had to pa.y a little bit unnecessarily highly for their 
bills and at other times there has been a· rather surprising absence of market 
demand for them when it appeared that they might be extremely useful for the 
purposes of the market. I hope the Council will forgive me for this ra.ther 
long digression, but the matter is extraordinarily important in what I may oan 
the region of pure finance. 

Some reference was made by Sir Maneckji Dadabhoy and Sir Dinshaw 
Wacha to the question of the rate of our general tariff. What I said in my 
budget SlJeech was that I thought-and I am sure that there are many who-
will agree with me-that our general tarifi of ] 5 per cent. is unduly high as 
a purely revenue tari1f. I did not suggest-and here I &Ill not in entire agree-
ment with myoid friend Sir Dinshaw Wacha-that we should have free trade,· 
nor did I suggest that it was undesirable that protective duties should be 
imposed wherever they would be likely to have results beneficial to the growth 
of industrial enterprise in India. AU J said was that for revenue purposes in 
the absence of a protective justification, I think the tariff of 15 per cent. is too-
high and Sir Maneckji Dadabhoy quite clearly understood me, I think, in that 
sense. .... 

Sir Arthur Froom -drew my attention to the inorease in the yield of the 
excise duty on motor !!pirit. I do not want to be drawn into making any 
pronouncement as-to what the attitude of the Government of India is likely 
to be. The repprt has not yet heen drawn up of the Committee in which he 
has taken so considerable an intRrest, a committee of very great importance 
on the question of development of road communications in India. I have 
personally always had a very keen interest in that question, and I am quite 
prepared to say that if I had been here I would have welcomed, and I am sure 
my successor will welcome, with open arms any suggestions which are really 
feasible and sound for improving the situation in regard to road traffic in India. 

I cannot I think usefully follow what has been said in regard to the ques-
tion of reducing income-tax and super-tax. The particular point!! that were 
mentioned by Sir Phiroze Sethna in regard to insurance and the points made 
by other speakers will be taken up and looked into by the Finance Depart. 
ment when the report of to-day's debate is before them, and I cannot usefully 
pronounce upon them at the present moment. I always think however, when 
I hear it suggested that income-tax or super-tax are higher in this country than 
even in England, that the speakers forget the absence of another important tax 
of the nature of an income-tax, namely, the death duties, the existence of 
which makes the real burden of direct taxation in a country like England 
very much larger than it ca·n possibly be said to be in this 001Ul\ry. 
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I am sorry that Mr. Gray still feels that he has not had a sufficient answer 

·to the question of Burma's balance sheet. I endeavoured to make a general 
answer to that question when I had the honour to be speaking in Rangoon at 
.a meeting of the Burma Chamber of Commerce. It is not a question really 
.of going into detail as to the exact question of how much money is at present 
spent in Burma and how much is spent for Burma but not spent in Burma at 
,present. It is a question of hypothesis. Suppose Burma were separated from 
India and had all her revenues to herself, how much would she have to contri-
.bute towards military oxpenditurc, which, ex hypothesi, would not most of 
it take place inside Burma, and what share would she take in the unproductive 

·debt of India, and questions of that sort 1 Thcy are hypothetical questions 
:which can only ultimately be solved when you come, if you do ever come, to 

.s. round table bargain as to what price Burma is to pay and what are the terms 
on which India is going to be willing to agree to the separation of Bwma from 
India, supposing it does come to the point that Burma desires to be separated 

..from India and the broadest interests of India and Burma are agreed to be com-
pJlotible with such separation. 

I do not think that there are any other points which I need refer to. I 
should like once aga.in to express my very rea.l appreciation to those who have 
been kind enough to be eulogistic in regard to the Opportunities of service tha~ 
I ha.ve had in India. It has been a very great privilege to me to be able to feel 
that I have had a real opportunity of service in India. H in any directions 
the 1'e8ults have fallen short of my hopes that at any rate is a proof that the 
idea.ls that I set myself were not set too low. Nothing I think could be more 
miserable for a man leaving the position which I have held thtloD to feel that 
be had done a.ll tha.t he hoped to, because it would be obvious that he had set 
his hopes much too low if he was able to say anything of the sort. I hope 
very great things for India in the future and for Indian finance; and I feel 
sure that if India has the oourage to face her difficulties in a reasonable and 
practical spirit and remembers not to cry too much for the moon and to take 
the step that is next without trying to jump several steps at a time, there is, 
Sir, a great and bright future in store for India as a partner in the British 
Empire. 

• 
STATEMENT OF BUSINESS. 

Tma HONOU&ABLlIl MR. S. R. DAS (Law Member): Sir, our next meeting 
will be held on Monday, the 12th March, on which day motions will be made 
for the consideration and passing of the Bill further to amend the Inland 
Bonded Warehouses Act, 1896, for certain purposes, which was laid on the 
liable on the 22nd February. Thereafter the House will meet on Tuesday, 
~he 13th, and Wednesday, the 14th. The 13th is a. non-official day and on the 
14th motions will be made to consider and pass the Indian Limitation (Amend-
ment) Bill on which the Select Committee's Report was presented on Wednes-
lav last. There will be no meeting on the 15th as there is no non-official 
~u8iness for that day. 

The Council then adjourned till Eleven of the Clock on Monday, the 
l2th Ma.rch, 1928. 




